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The Prime Minister conveyed our gratitude to the Saudi leadership for the arrangements made 
for Haj and Umrah pilgrims from India. 

In addition, the following Agreements and MoUs were signed: 

(d) Extradition Treaty; 

(e) Agreement for Transfer of Sentenced Persons; 

(f) Memorandum of Understanding between the Indian Space Research Organisation and 
the King Abdul Aziz City for Science and Technology for co-operation in the peaceful uses of outer 
space; 

(g) Agreement on scientific and technological co-operation between the Department of 
Science and Technology and the King Abdul Aziz City for Science and Technology in Saudi Arabia; 
and 

(h) A MoU on Cultural Co-operation between the respective Ministries of Culture. 

Several other agreements in the business, trade, research and education, media and 
information technology sectors were signed on the sidelines of the visit. 

As a special gesture, the Prime Minister was invited to address the Majlis Al Shoura in Saudi 
Arabia. The prestigious Government University, the King Saud University, conferred an Honorary 

Doctorate on the hon. Prime Minister. 

A high-powered CEOs delegation also accompanied the Prime Minister. They had productive 
interactions with their Saudi counterparts. There was significant interest in directing Saudi investible 
surpluses to our infrastructure sector and other mutually beneficial projects. The Prime Minister 

addressed captains of the Saudi business and industry. 

The Prime Minister also interacted with a cross-section of the Indian community in Saudi 
Arabia, which numbers nearly 1.8 million and is the single largest population of Indian passport 

holders outside India. The Prime Minister applauded their hard work and assured them that their 
welfare Was of paramount concern to us. The Saudi leadership expressed their deep appreciation for 
the contribution of the Indian community to the development of the Saudi economy. 

The visit of the hon. Prime Minister was highly successful and has underscored the mutual 
desire of both countries to take our bilateral relation to a higher level." 

_________ 

MOTION OF THANKS ON PRESIDENT'S ADDRESS 

ो. राम गोपाल यादव (उ र देश) : ीम , आपने मुझे महामिहम रा टर्पित जी के अिभभाषण पर चल 

रही चचार् म बोलने के िलए व  िदया, इसके िलए म आपको धन्यवाद देता हंू। महामिहम रा टर्पित के अिभभाषण म  
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कुल 74 पैरा ह। समय को देखते हुए यह संभव नहीं है िक सारे िबन्दुओं पर चचार् की जाए, इसिलए केवल कुछ 

िबन्दुओं पर ही म अपनी और अपनी पाटीर् की बात रखना चाहंूगा। 

अिभभाषण म पैरा 5 से लेकर 10 तक आिर्थक मंदी, सूखा, बाढ़, बढ़ती कीमत , खा  सुरक्षा एवं िवकास दर 

म सुधार पर चचार् की गई है, लेिकन ये सारी की सारी बात एक िदवा व न की तरह ह। हर साल बाढ़ आती है, हर 

साल सूखा होता है, हर साल करोड़  रुपये का नुकसान होता है, केन्दर् टीम भेजती है, गृह मंतर्ालय उसकी नोडल 

िमिन टर्ी है, राज्य सरकार कुछ मागंती है और िफर असैसमट होता है िक िकतना पैसा िदया जाए। यह िकर्या हर 

साल चलती है, सरकार चाहे जो भी हो, लेिकन ऐसा कोई थायी बंदोब त नहीं िकया जाता है िजससे हम बाढ़ की 

ि थित म मदद कर सक अथवा उसे रोक कर पानी के डायवजर्न की यव था हो सके या िफर सूखे की ि थित म 

िकसान  को पानी िदलाने का इंतजाम हो सके। आज तक इस पर कभी कोई थायी नीित नहीं बनी है और अब जब 

मानसून आएगा, तब िफर वही ि थित होगी। 

अिखलेश जी ने चचार् करते हुए अभी यह उ लेख िकया था िक नेपाल से जो निदया ंिनकल कर िबहार की 

तरफ आती ह, ऐसा कोई साल नहीं जाता िजसम बड़े पैमाने उनसे िबहार म नुकसान न होता हो, लेिकन उसके 

िलए कुछ भी इंतजाम नहीं है। अिभभाषण म इसके सबंंध म केवल िजकर् मातर् है, लेिकन आज तक इसके िलए कोई 

नीित नहीं बनाई गई है। हर साल लोग  का बड़े पैमाने पर नुकसान होता है, लेिकन उसकी भरपाई कभी नहीं हो 

पाती। 

ीम , जहा ंतक खा  सुरक्षा और िवकास दर की वृि  का सवाल है, इस पर भी जो आंकड़े िदए जाते ह, 

देश की जनता का उन पर से िव वास हट गया है। इसका कारण यह है िक हमारे देश म गरीबी बहुत बड़े पैमाने पर 

है। गर्ोथ रेट बढ़ने का दावा िकया जाता है, लेिकन ि थित यह है िक ऐगर्ीक चर सैक्टर, जो सबसे महत्वपूणर् है, 

िजस पर सबसे ज्यादा लोग िनभर्र ह और जो आज भी देश म सबसे ज्यादा लोग  को इ लाईमट देता है, उसकी 

वृि  दर या गर्ोथ रेट केवल 1.3% है। ऐवरेज गर्ोथ रेट चाहे िकतना भी हो, चाहे वह 6% हो या 7% हो, लेिकन जो 

असली सैक्टर है, िजसकी वजह से मंदी की जबरद त मार को भी िहन्दु तान की इकोनॉमी sustain करने म, 

contain करने म सफल रही, वह ऐगर्ीक चल सैक्टर ही है, लेिकन उसम वृि  की बजाए लगातार कमी आ रही है। 

मेरा सीधा आरोप है िक ऐगर्ीक चर सैक्टर की िनरन्तर उपेक्षा की जा रही है। 

सर, इस बार की इकोनॉिमक सव के िहसाब से 52% लोग  को एगर्ीक चर से इ लॉएमट िमल रहा है, 

लेिकन एगर्ीक चर का जीडीपी म जो शेयर है, वह घटकर 15% के आसपास रह गया है। जब देश आजाद हुआ था 

उस व , 1950-51 म, GDP म agriculture sector का share 50 या 51 per cent था। वह धीरे-धीरे घट कर 15 

per cent पर आ गया है। उस व  लगभग 74 per cent लोग खेती पर िनभर्र करते थे। अब भी लगभग उतने ही 

लोग खेती पर िनभर्र ह, लेिकन उनकी आमदनी कम हो गई है। जब आमदनी कम हुई है, तो इसका मतलब यह 

हुआ िक इतने बड़े िह से की जो आबादी है वह गरीब हो रही है। अब पता नहीं कौन-से आंकड़े ऐसे ह जो यह कहते 

ह िक हमारे यहा ं below poverty line के लोग  की संख्या कम हो रही है। अजुर्न सेन गु ता की िरपोटर् या आज  

ही  एक सवाल के जवाब म जो सूचना दी गई है, उसके िहसाब से लगभग 80 फीसदी लोग अिधकतम 20 रुपए ित  
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िदन खचर् कर सकते ह। तो क्या उनको स पन्न माना जाए या above poverty line माना जाए? आज लगभग 80 

फीसदी लोग  की क्षमता 8 रुपए से लेकर 20 रुपए के बीच ित िदन खचर् करने की है। अगर उस िरपोटर् को सही 

नहीं मान तो िपछले वषर् की जो economic survey था उसने इसे 63 ितशत माना था। यह गवनर्मट का 

document है। िफर हम कैसे कह सकते ह िक below poverty line के जो लोग ह, उनकी संख्या कम हो रही है? 

या तो poverty line क्या है, इसको आप define कीिजए। बार-बार कहा जाता है िक poverty line क्या है? अलग-

अलग तरीके से उसकी पिरभाषा कर दी जाती है। लोग  को दोन  व  खाना नहीं िमलता है, अपने बच्च  को पढ़ाने 

के िलए आज भी कूल नहीं भेज सकते, अपने बच्च  को पौि टक आहार नहीं िदला सकते, लेिकन वे above 

poverty line ह। ीम  सबसे बड़ी िदक्कत यह है िक केन्दर् सरकार ने हर राज्य के िलए यह तय कर िदया है िक 

आपके यहा ंयह poverty line है, इतने लोग below poverty line ह और इससे ज्यादा cards नहीं िमल सकते। वहा ं

इससे ज्यादा काडर् नहीं बन सकते। राज्य सरकार भी देख रही है िक कोई गरीब है, लेिकन वह संख्या तय है िक 

इतने per cent लोग  के ही below poverty line के काडर्सर् बनगे और उससे ज्यादा लोग  को उससे लाभािन्वत 

नहीं िकया जा सकता है। 

सर, "रा टर्ीय खा  सुरक्षा िमशन" और "National Rural Health Mission" इन दो missions को भी शुरू 

िकया गया था, लेिकन इनकी हालत क्या है, इसका म एक उदाहरण देना चाहता हंू। हमारे यहा ंउ र देश म 

केवल एक गर्ामीण आयुिर्वज्ञान सं थान है। वह हमारे गावं म ही है। उसका नाम - Rural Institute of Medical 

Sciences and Research (RIMS). वह पूरे उ र देश म एक मातर् है। Rural Health Mission के पास हजार  

करोड़ रुपए पड़े हुए ह, लेिकन कहीं खचर् नहीं होता है। उ र देश सरकार ने िलखा है िक सैपई के आयुिर्वज्ञान 

सं थान म Burn Centre और Trauma Center बनाने के िलए एक िनि चत धनरािश इस मद से दे दी जाए। इसको 

लेकर म वा थ्य मंतर्ी से भी िमला। सटर्ल गवनर्मट का एक डायरेक्टर लखनऊ म बैठता है, िजसको उ र देश 

सरकार ने िलखा था, वह यह कहता है िक यह एक गावं के िलए है। गावं के अन्दर यह एकमातर् सं था है, िजसम 

below poverty line के लोग  को 30 हजार रुपए तक की free medical सुिवधा िमलती है, िकसी भी आदमी का 

इलाज हो सकता है तथा अगर वह वहा ंभतीर् है तो उसे मु त खाना, सारी सुिवधाएं और सारी दवाईया ंमु त िमलती 

ह। यह यव था की गई है। वहा ंबड़े पैमाने पर आस-पास के 4-6 िजल  के सारे मरीज आते ह, लेिकन Rural 

Health Mission का पैसा पड़ा रहता है। यरूोकेर्सी की अड़ंगेबाजी के चलते उसका कहीं कोई उपयोग नहीं हो पा 

रहा है। यह एक उदाहरण म आपको दे रहा हंू। महामिहम रा टर्पित ने इसकी चचार् की है, इसीिलए म आपसे यह 

कहना चाहता हंू। 

ीम , आज िवकास दर के बढ़ने की बात हो रही है, मुझे ऐसा लगता है िक िहन्दु तान ऐसा मु क है िजसम 

िपछले कुछ वष  म अरबपितय  की संख्या दुिनया म सबसे ज्यादा बढ़ी है। गरीब  की संख्या जो बढ़ी है सो तो बढ़ी ही 

है, लेिकन अरबपितय  की संख्या बहुत ज्यादा बढ़ी है। िहन्दु तान म वषर् 1999 म 100 करोड़ से ज्यादा स पि  वाले 

99 लोग थे जबिक वषर् 2005 म यह संख्या बढ़ कर 491 हो गई। अब ऐसे लोग  की संख्या 500 से ज्यादा है िजनके 

पास 100 करोड़ से लेकर एक लाख करोड़ से भी ज्यादा की स पि  है। येचुरी जी ने अभी कहा िक इनकी स पि  म 

बहुत ज्यादा वृि  हुई है। कुछ लोग  की आमदनी म तो दो-दो, तीन-तीन महीन  के अंदर 30 परसट और 40 परसट 

की वृि  हो जाती है। चीनी के मामले म जाने िकतने लोग अमीर हो गये। चीनी की कमी और महंगाई पर चूिंक सब  
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लोग  ने चचार् की है इसिलए म अलग से उस पर कुछ नहीं कहना चाहंूगा। लेिकन, ीम  आपको यह जान कर 

आ चयर् होगा िक उ र देश म कई ऐसे चीनी िमल ह, िजनम लाख  टन चीनी पड़ी हुई है जबिक यह 50 रुपए 

िकलो िबक रही है। इसे बाहर से 16 रुपये - 18 रुपये िकलो पर import िकया जा रहा है और िफर वह 50 रुपये 

िकलो म बेची जा रही है। इसे import करने की इजाजत दूसरी िनजी कंपिनय  को दे देने से गन्ना िकसान घाटे म है 

और चीनी िमल मािलक कई गुना मुनाफा कमा रहे ह। यह हालत है। यही पॉिलसी है। यह जो ि थित है, इस पर कहीं 

िनयंतर्ण नहीं है, कहीं छापा नहीं डाला गया है, कहीं िकसी के िखलाफ कारर्वाई नहीं की गई है, कहीं से कोई 

िरकवरी नहीं की जा रही है और लोग मनचाहे तरीके से देश के लोग  की जेब  से पैसा लटू रहे ह। पहले हम लोग 

गावं  के बारे म कहते थे, जो गरीब आदमी होते थे वे यह कहते थे िक वे दाल-रोटी खा लगे। अब दाल इतनी महंगी 

हो गई है िक अगर वे रोटी को नमक के साथ भी खा ल तब भी उनके िलए यह मुि कल काम है। यह बहुत मुि कल 

है। आज यह ि थित हो गई है। 

इस अिभभाषण के एक para म mid-day meal और पौि टक आहार योजना की बात की गई है। ीम , मेरा 

अनुभव है और मने यह देखा है िक इस पूरे अिभभाषण म कहीं भी टाचार की चचार् नहीं है। Mid day meal और 

पौि टक आहार योजना पूरी तरह से टाचार की भट चढ़ गये ह। आपने टेलीिवजन पर कई बार यह देखा होगा िक 

बच्च  के खाने म कहीं कछुआ िनकला, कहीं िछपकली िनकली और कहीं mid-day meal खाने के कूल से पूरे 

बच्चे बीमार हो गये। ये घटनाएं आये िदन हम सुनने को िमलती है। पौि टक आहार योजना के अंतगर्त जो कुछ िदया 

जाता है, आप आ चयर् करगे, आपके माध्यम से यहा ंसरकार म बैठे हुए लोग  से हम कहना चाहगे िक कभी-कभी 

मॉिनटिंरग भी करा िलया कर, वह िजनके िलए जाता है, उनके पास नहीं पहंुचता है। िजनके पास जानवर ह, पशु 

ह, वे खरीद लाते ह अपनी भस, गाय या जानवर  के िलए और उसका राकब के रूप म योग होता है। इस तरह वह 

पूरे का पूरा बेच िदया जाता है, वह आदमी के खाने लायक ही नहीं होता है। तो िमड-डे मील और पौि टक आहार 

योजना पूरी तरह से टाचार की बिल चढ़ गई है और टाचार पर कहीं चचार् नहीं। अभी थोड़े िदन पहले चचार् आई 

थी, उसकी थोड़ी सी चचार् है िक काला धन, जो ि वटजरलड म जमा है, उसको िनकालने की कोिशश की जाएगी। 

गवनर्मट ने क्या िकया, क्या गित हुई, इसके बारे म अिभभाषण म कहीं कोई उ लेख नहीं है। 

ीम , आतंकवाद की चचार् कई जगह है। इस संबंध म एक जो िहन्दी का श द योग िकया गया है, उस पर 

मुझे ऐतराज है। ऐसा लगता है िक लोग इतने अंगेर्जी साथर्क हो गए ह िक जब उसकी टर्ासंलेशन करते ह तो उसकी 

सस क्या होगी, यह उनके ध्यान म नहीं रहता। माओवाद, नक्सलवाद या PWG, इनके िलए इन श द  का योग 

िकया जाए तो ज्यादा बेहतर है क्य िक लोग इनको उसी रूप म जानते ह, लेिकन महामिहम रा टर्पित जी के 

अिभभाषण म हर जगह वामपंथी उगर्वाद श द का योग िकया गया है, इस पर मुझे ऐतराज़ है, इस तरह का 

टर्ासंलेशन नहीं होना चािहए... 

ीमती वंृदा कारत (पि चमी बंगाल) : नहीं होना चािहए। थक्य।ू 

ो. राम गोपाल वमार् : क्य िक लोग  म बड़ा कन् यज़ून होता है। वामपंिथय  का एक परसे शन हम लोग  के, 

आम लोग  के िदमाग म है िक ले ट पािर्टया।ं अब बजाए आप यह कह िक माओवादी यह कर रहे ह, नक्सलवादी 

यह कर रहे ह, इसकी कहीं कोई चचार् नहीं। 

ीमती वंृदा कारत : सर, बहुत रेिलवट वाइंट इन्ह ने उठाया है। 
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ो. राम गोपाल यादव : इसिलए इस श द का जो योग िकया जाता है, मुझे ऐसा लगता है िक deliberately 

इस श द का योग िकया गया। हालािंक म िकसी की यि गत आलोचना नहीं करना चाहता। क्य िक दु यंत ने एक 

बार कहा था िक मत कहो कोहरा घना है, यह िकसी की यि गत आलोचना है। लोग उसको यि गत आलोचना 

के रूप म मत ल, लेिकन अंगेर्जी से िहन्दी म जो टर्ासंलेशन िकया गया, वह सही नहीं है। आप तीन श द  का योग 

कर सकते ह िक माओवादी, नक्सलवादी या पीप स वार गुर्प, ये जो लोग ह, जो बाहर के लोग ह, ये आतंकवादी 

ह, आतंकवाद पर िनयंतर्ण नहीं हो पा रहा है, पूरा देश इस बात से िंचितत है। कोई ऐसा िदन नहीं जाता िजस िदन 

बाहर से जो आतंकवादी आ रहे ह, क मीर की तरफ, उन पर कोई रोक लगी हो। हर रोज टेलीिवजन आप खोलगे 

तो आपको देखने को िमलेगा िक कहीं न कहीं आज फला ंजगह आतंकवािदय  से मुठभेड़ हो रही है और एक-दो 

आत्मघाती आतंकवादी आ जाते ह, एक-आध हमारा जवान रोजाना मारा जाता है बॉडर्र पर, चाहे वह बी.एस.एफ. 

का हो, चाहे आमीर् का हो। और पािक तान से वातार् एक बार िफर से हो रही है। पहले कहा गया था िक कोई वातार् 

नहीं होगी, लेिकन िफर पता नहीं क्या हुआ िक पािक तान से वातार् की बात आ गई। 

उपसभापित जी, हमारे दोन  िवदेश मंतर्ी यहा ंबैठे हुए ह। यह अच्छी बात है िक सीिनयर िमिन टर कम बात 

करते ह, यह अच्छी बात है। िवदेश मंतर्ी िजतना कम बात कर, उतना ही अच्छा है। हमारा शुरू से ही यह िवचार रहा 

है िक हम क मीर म िकसी की मध्य थता वीकार नहीं करगे, ि पक्षीय वातार् के माध्यम से जो बात होगी, वह होगी। 

थरूर साहब यहा ंबैठे हुए ह, म आपके माध्यम से इनसे कहना चाहंूगा िक आपने पहले "Cattle class" कहकर एक 

बवंडर खड़ा कर िदया। जब हम लोग िटकट लेने जाते ह, तो जो िटकट बेचता है, वह मज़ाक म पूछता है िक क्या 

"थरूर क्लास" की िटकट लेनी है? अभी आपने कह िदया िक सऊदी अरब मध्य थता कर ले, हालािंक धान मंतर्ी 

जी ने सऊदी अरब के सु तान से पािक तान पर दबाव डालने की जो बात कही है, म उससे भी सहमत नहीं हंू। 

िंहदु तान इस तरह से बात करे, जैसे हम िकसी के सामने िगड़िगड़ाएं, यह ठीक नहीं है। हमारा इतना बड़ा देश है, 

इतना ताकतवर देश है और हम ऐसा लगता है िक हम इन छोटे-छोटे मु क , म bad sense म छोटे मु क  की बात 

नहीं कर रहा हंू, लेिकन जो हैिसयत िंहदु तान की है, उस हैिसयत को घटाने का काम हमारे नेतागण न कर, यह 

मेरी ाथर्ना है, क्य िक अगर देश का स मान िगर गया, तो िफर दुिनया म छोटे-छोटे मु क भी आपको आंख िदखाने 

लगगे। 

अभी कुछ िदन  पहले चीन के लोग िंहदु तान म ल ाख की साइड म घुस आए और पत्थर पर लाल याही से 

िलख गए, सेना के लोग  ने भी वीकार कर िलया, लेिकन बाद म गवनर्मट का बयान आ गया िक नहीं, ऐसा सही 

नहीं है। बाद म िहमाचल देश की सीमा है, उस तरफ भी वे घुसे और अरुणाचल देश पर तो वे पूरा दावा कर रहे 

ह, लेिकन रा टर्पित महोदया के अिभभाषण म इस संबंध म एक श द तक नहीं आया है। हमारी लाख  वगर् मील 

जमीन आज भी चीन के क ज़े म है और मेरा तो यह आरोप है िक जब-जब आपकी सरकार आती है, उधर बैठे हुए 

लोग  की जब-जब सरकार आती है, तब-तब हमारी सीमाएं िसकुड़ जाती ह, हालािंक ये लोग जब स ा म थे, तो ये 

जान भी नहीं पाए थे और कारिगल म लोग घुस आए थे, यह बहुत खतरनाक चीज है। लोग  के मन म यह बात चली 

गई, िंहदु तान के लोग  के मन म यह बात चली गई िक आप चीन से डरते ह, इसिलए चीन की फौज ने हमारी 

सीमा के अंदर वेश िकया, इसके बावजूद भी हम नहीं कह सके िक चीन की फौज हमारी सीमा के अंदर आई, यह 

ि थित है। 
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उपसभापित जी, इस मामले म हम क्यबूा से सबक लेना चािहए। क्यूबा एक छोटा सा मु क है और लोिरडा 

से नाव पर बैठकर क्यूबा म लोग आ-जा सकते ह और आते थे, लेिकन वह कभी भी अमरीका जैसे ताकतवर देश से 

नहीं डरा। जब blockade कर िलया था Kennedy के ज़माने म 1962 म, तब भी नहीं डरा, हालािंक तब दुिनया म 

दूसरी balancing power थी, - USSR, मुझे याद है िक िकसी अखबार ने उसकी वजह से िलखा था िक - 

"Wisdom prevailed on both the countries - United States and USSR" और खतरा टल गया। तब म हाई 

कूल म पढ़ता था। हम लोग  को डर लगने लगा था िक अब तीसरा िव व यु  होने वाला है। उन पिरि थितय  म भी 

क्यबूा जैसा छोटा सा देश अमरीका से नहीं डरा और हम 100 लोग  से ज्यादा के मु क ह, लेिकन हम पािक तान 

पर दबाव डलवाने के िलए दूसरे सु तान से कहते ह और यिद चीन कोई गड़बड़ी कर जाए, तो हम मंुह खोलने की 

ि थित म नहीं ह, यह बहुत ही दु:खद बात है। 

PROF. P.J. KURIEN (Kerala): Will you yield? 

PROF. RAM GOPAL YADAV: Yes, Sir. 

PROF. P.J. KURIEN: Even if you indirectly allude that India चीन से डरता है, it is not correct. 

Even to say it indirectly. ...(Interruptions)... 

ो. राम गोपाल यादव : मने अमरीका का नाम नहीं िलया ...( यवधान)... 

PROF. P.J. KURIEN: I undestand you point. ...(Inerruptions)... But I am saying that 

...(Interruptions)... Nothing like that. I don't think any Indian is thinking that India चीन से डरता है 

...(Interruptions)... No Indian is thinking like that. ...(Interruptions)... No Indian will think like that. 

ो. राम गोपाल यादव : पैरा 17 म अब "नरेगा" का नाम महात्मा गाधंी के नाम पर "मनरेगा" रख िदया गया 

है ....( यवधान)... महात्मा गाधंी के नाम पर जो "नरेगा" योजना का नाम "मनरेगा" रख िदया गया है, उसका 

सही तरीके से implementation नहीं हो रहा है। जो उ मीद ह, अच्छा कानून बना था, उससे लोग  को राहत िमल 

सकती थी, लेिकन वह नहीं िमल पा रही है। राज्य सरकार इसको implement करती ह, वहा ंिकसी तरह से काम 

हो रहा है, इस पर केन्दर् सरकार को ध्यान देना होगा, क्य िक म देख रहा हंू िक उ र देश म कई जगह जॉब 

काड्सर् दे िदए गए ह। उसम लोग  से द तखत करा िलए जाते ह, ठेकेदार आधा पैसा दे देता है िक तुमको काम नहीं 

करना है, इतना पैसा ले लो, पचास रुपए ले लो और िबना काम िकए हुए द तखत कर दो। यह बड़े पैमाने पर, 

आपका जो पैसा यहा ंजाता है, उसका दुरुपयोग होता है। अगर इसका सही योग हो, तो वा तव म लोग  का बहुत 

भला हो सकता है, लेिकन वह नहीं हो पा रहा है। केवल चार करने मातर् नहीं चल पाएगा िक यह योजना है। इसके 

िलए कोई न कोई एजसी होनी चािहए। इसके िलए हम लोग  ने हमेशा से मागं की है िक इसके िलए कोई न कोई 

एजसी होनी चािहए। 

सर, म आपके माध्यम से एक बहुत गंभीर मामला सदन के सामने लाना चाहता हंू। यह fertiliser पर सि सडी 

का है। इस पर कहीं पर चचार् नहीं है। Fertilisers पर सि सडी म बहुत बड़ा घपला है। 2004-05 म fertilisers पर जो 

सि सडी दी गई थी, वह 15 हजार करोड़ रुपए की थी। वह 2007-08 म बढ़कर 45 हजार करोड़ रुपए की हो गई है।  
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जब िक एक इंच जमीन ज्यादा बोई नहीं गई है, sowing area बढ़ा नहीं है, irrigation capacity बढ़ी नहीं है और 

जमीन उतनी ही है, खाद एक सीमा से ज्यादा नहीं डाली जा सकती है, िफर fertilisers पर सि सडी तीन गुना कैसे 

बढ़ गई, यह बात हमारी समझ म नहीं आती है। यह कौन-सा mathematics है? ...( यवधान)... तीन साल के अंदर 

fertilisers पर सि सडी 15 हजार करोड़ रुपए से बढ़कर 45 हजार करोड़ रुपए हो जाए। आपने कहीं िंसचाई के ऐसे 

साधन नहीं कराए िक इतने हजार या इतने लाख हैक्टेयर म ज्यादा फसल हुई हो। ...( यवधान)... हम लोग तो गावं 

म रहने वाले ह, हम देखते ह, िक िजतनी दूर तक चले जाएं, कहीं एक इंच भी नई जमीन नहीं बढ़ पा रही है। िफर 

कहां से सि सडी इतनी ज्यादा है? 

महोदय, एक बहुत इ पॉटट बात, िजसका कहीं भी िजकर् नहीं है, वह जनसंख्या की है। जब तक जनसंख्या 

पर िनयंतर्ण नहीं होगा, तब तक आप कुछ भी करते रिहए, िकतनी भी योजनाएं बनाइए, िकतने ही धन की यव था 

कीिजए, सब अधराू  और अपयार् त रहेगा, लेिकन दुभार्ग्य से इस पूरे अिभभाषण के 74 िबन्दुओं म से एक िंबदु म भी 

जनसंख्या की कोई बात नहीं कही गई है। हा,ं अब वह बात, िजसके संबंध म म बात करना चाहंूगा, आप लोग बहुत 

चचार् करते हो - केवल छ: िमनट मेरे बाकी ह, तो वह बात मिहला आरक्षण की, जो इसम कही गई है। पानी पीकर 

इसका जवाब दंूगा। ...( यवधान)... 

ीमती िव व ठाकुर (िहमाचल देश) : अभी तो शुरू भी नहीं हुआ है और आप पानी पीने लग गए! 

...( यवधान)... अभी तो आपको पानी िपलाना है। ...( यवधान)... 

ो. राम गोपाल यादव : हमारी पाटीर् ने हमेशा से यह मागं की है। हम मिहला आरक्षण के िखलाफ नहीं है, 

हम यह कहते ह िक आरक्षण िबल का जो मौजूदा वरूप है, उससे हम सहमत नहीं ह। हम चाहते ह िक उसम 

िपछड़े वगर् की मिहलाओं को, माइनॉिरटीज़ की मिहलाओं को भी आरक्षण िमले। Scheduled Castes की मिहलाओं 

को आप आरक्षण दे रहे ह, Scheduled Castes का जो ऑलरेडी िरज़वशन है, उसके अंदर ही दे रहे ह, जो िक 

अलग से होना चािहए था। पिरणाम इसका क्या होगा? इसका यह पिरणाम होगा िक अभी आप देख लीिजए, जब म 

चाहता हंू िक मुि लम या माइनॉिरटीज़ की मिहलाओं को आरक्षण िमलना चािहए, तो मध्य देश, गुजरात, 

महारा टर्, राज थान, पंजाब, िहमाचल देश, हिरयाणा, िद ली, उड़ीसा - एक भी राज्य से एक भी मुसलमान 

पािर्लयामट का मबर चुनकर नहीं आता है। जब पुरुष नहीं आता है तो मिहलाओं के आने का तो सवाल ही नहीं। 

उपसभाध्यक्ष ( ो. पी.जे. कुिरयन) पीठासीन हुए। 

तो क्या आप यह चाहते ह िक इन राज्य  से कभी कोई मिहला चुनकर आए? ...( यवधान)... 

ीमती िव व ठाकुर : आप िकतनी मिहलाएं लाए थे जब आपका राज था? िकतनी ले जाए थे? 

...( यवधान)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. ...(Interruptions)... 

ी कमाल अख्तर (उ र देश) : आप ही बताओ, आपकी िकतनी ह? ...( यवधान)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, let him speak. ...(Interruptions)... No 

disturbance please. ...(Interruptions)... 
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ो. राम गोपाल यादव : म कह रहा था िक इतने राज्य  म से एक भी नहीं है, लेिकन इस िबल म ोिवज़न भी 

नहीं है। दूसरे, यह िक हम चाहते ह िक यह जो िरज़वशन है, इसके िलए पोिलिटकल पाटीर्ज को मैनडेटरी बना 

देना चािहए िक इतने परसट जो िनि चत क्वोटा है, उतने िटकट अगर आप नहीं दगे, तो आपको derecognise 

कर िदया जाएगा - यह ोिवज़न होना चािहए, क्य िक अभी तक िरज़वशन होता है, तब तो पॉपुलेशन का आधार 

होता है, लेिकन मिहला आरक्षण पर इस तरह का कुछ नहीं है। यह तो राज्य सभा है, लोक सभा म जो लीडसर् ह, वे 

ओवरनाइट नहीं बन जाते ह। ो. पी.जे. कुिरयन ओवरनाइट लीडर नहीं बने ह। संघषर् का बहुत लंबा इितहास है, 

इसके बाद आप इतने बड़े लीडर बने ह और आपकी कं टी ुएंसी को ओवरनाइट मिहला के रूप म आरिक्षत िकया 

जा सकता है और देश की बड़ी लीडरिशप को पािर्लयामट से बाहर करने की सािजश हो सकती है। ...( यवधान)... 

डा. ( ीमती) नजमा ए. हेपतु ा : सर, म एक बात पूछ सकती हंू? 

ो. राम गोपाल यादव: अब हमारा टाइम खत्म होने वाला है और ये बोलने नहीं देते ह। 

डा. ( ीमती) नजमा ए. हेपतु ा : म केवल दो िमनट लूंगी। मुझे यह पूछना है िक जो आरक्षण ये लाएंगे, क्या 

उससे माइनॉिरटीज़ की, backward classes की मिहलाएं आ जाएंगी? 

ो. राम गोपाल यादव : िब कुल आएंगी ... क्य  नहीं आएंगी? ...( यवधान)... 

डा. ( ीमती) नजमा ए. हेपतु ा : कैसे आएंगी? 

ो. राम गोपाल यादव : एक महत्वपूणर् बात यह है िक हम मिहलाओं का बहुत स मान करते ह, िरज़वशन हो 

या न हो, तब भी मिहलाओं को सौ ितशत सीट  पर लड़ने का हक रहेगा। लेिकन अगर यह िबल पािरत हो जाता है 

तो पुरुष  को केवल 52 ितशत सीट  पर लड़ने का हक होगा। मिहलाएं सौ ितशत पर लड़ सकती ह और पुरुष 

केवल 52 परसट सीट  पर लड़ पाएंगे क्य िक 22 परसट उसम से वह िनकाल लीिजए ...( यवधान)... 

ीमती वंृदा कारत : क्य  एस.सी., एस.टी. पुरुष नहीं ह? ...( यवधान)... 

ो. राम गोपाल यादव : 15 परसट ह। ...( यवधान)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yadavji, your time is going to be over. ...(Time 

Bell rings)... 

ो. राम गोपाल यादव : शेडयू ड का ट पुरुष  को 67 ितशत सीट  पर लड़ने का हक होगा और नॉन 

शेडयू ड का ट पुरुष 52 ितशत सीट  पर चुनाव लड़ सकते ह। क्या यह पुरुष  के साथ अन्याय नहीं है? 

...( यवधान)... 

उपसभाध्यक्ष ( ो. पी.जे. कुिरयन): आपका टाइम खत्म हो गया है। 

ो. राम गोपाल यादव : ये लोग बीच म िड टबर् कर रहे ह। 

ीमती वंृदा कारत : राम गोपाल जी ...( यवधान)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Brindaji, don't disturb him. 

ो. राम गोपाल यादव : महोदय, इसिलए म िफर से कहता हंू ...( यवधान)... 



 259

ीमती वंृदा कारत : सर, हमारे आंसुओं से यह सदन भर जाएगा। यह घोर अन्याय है। 

ो. राम गोपाल यादव : सर, म आज तक यह नहीं समझ पा रहा हंू िक जब म िपछड़े और मुि लम मिहलाओं 

के आरक्षण की बात करता हंू तो लोग इसका िवरोध क्य  करते ह। अगर म यह कहंू िक यह मानिसकता ठीक नहीं है 

तो लोग बुरा मान जाएंगे। अगर यह अन्याय होता है तो िफर मजबूरन हम अपने नेताओं से कहना पड़ेगा - चाहे वे 

नीतीश जी ह , चाहे शरद जी ह , चाहे लाल ूजी ह , चाहे मुलायम िंसह जी ह , चाहे मायावती जी ह  - ये लोग 

िमल, बैठ और रणनीित तय कर िक िकस तरीके से देश के कमजोर वग  के िखलाफ कायर्वाही करने की कोिशश 

की जा रही है। म एक बात और कहना चाहता हंू। दूसरे पैरा म रा टर्पित ने कहा िक हम क्लीयरकट मैनडेट िमला है। 

1984 म इंिदरा जी की हत्या के बाद राजीव जी जब आए तो 412 सीट  पर कागेंर्स जीतकर आई। 1989 म कागेंर्स 

हार गई। अब आप 206 सीट जीते ह, 272 पर सरकार बनती है और आप कहते ह िक क्लीयर कट मैनडेट है। 

छोिड़ए, यह क्लीयरकट मैनडेट नहीं है। ऐसी कोई गलती मत कीिजए वरना मामला और नीचे चला जाएगा। 

बैकवडर् को और माइनॉिरटी की मिहलाओं के आरक्षण की यव था कीिजए, पॉिलिटकल पाटीर्ज़ को इसका 

अिधकार दीिजए, हम आपका समथर्न करगे। ...(समय की घंटी)... इन्हीं बात  के साथ, घंटी बज गई है...। 

उपसभाध्यक्ष ( ो. पी.जे. कुिरयन): यादव जी, आपका टाइम खत्म हो गया, म क्या करंू। 

ो. राम गोपाल यादव: आपकी कृपा हुई ...( यवधान)... 

उपसभाध्यक्ष ( ो. पी.जे. कुिरयन): आप दो िमनट और ले लीिजए। 

कुमारी शैलजा : उन्ह ने समा त कर िदया है और आप िफर उन्ह समय दे रहे ह। 

उपसभाध्यक्ष ( ो. पी.जे. कुिरयन): समा त कर िदया है? 

ो. राम गोपाल यादव : मने समा त कर िदया है और यह चेतावनी देते हुए समा त िकया है िक 412 सीट 

लेने के बाद भी हार गए थे, 206 तो कुछ भी नहीं है। 

SHRI N. BALAGANGA (Tamil Nadu): Thank you, Sir, for having given me an opportunity to 

associate myself with the observations of the Members of this House on the Motion of Thanks to the 

President's Address. Sir, I thank the President for having addressed the Joint Session of Parliament. 

Sir, my heart pains that the President Address does not mention about the permanent solution to end 

the decades long ethnic crisis in Sri Lanka. 

Sir, on the request of some Tamil Nadu people, the Prime Minister graciously gave 500 crores 

of rupees to meet out the sufferings of Tamil people in Sri Lanka, but the President's Address does 

not indicate how the amount has been spent and the follow-up action taken with regard to the 

rehabilitation of displaced Tamil people and suffering people at their own places. Sir, I humbly 

request the Government of India not to give up the Sri Lankan Tamil issue. I request the Government 

to prevail upon the Sri Lankan Government for finding a solution to the problems of Tamils and ensure 

the proper rehabilitation of Tamil refugees in Sri Lanka. 
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4.00 P.M. 

Sir, I am distressed to note that the President's Address does not mention about the 

harassment and torture meted out by the Sri Lankan Navy personnel to the Tamil Nadu fishermen. 

And also, the President's Address does not mention about the Government's intention to review the 

Katchatheevu Agreement between Sri Lanka and India. 

Sir, with regard to the ascending order of the essential commodities' price rise, the Union 

Government, through the President's Address, reveals that the root cause of the steep price-rise is a 

shortfall in the domestic production and the payment of higher procurement price to the farmers. 

Sir, at this juncture, I would like to state that the vast extent of cultivable agricultural lands is 

declining. The agricultural lands located around the cities and small and medium towns are vastly 

declining. They are being reclassified into other uses by the respective Metro Development 

Authorities or by the Town and Country Planning Departments. Sir, the vast extent of agricultural 

lands is being reclassified as Industrial Zone, Commercial Zone, Mixed Residential Zone, 

Recreational Zone and Institutional Zone. 

Sir, if these things are allowed to go scot free and unchecked, it is certain that the people of 

the country cannot escape from the impending danger to the food security. 

Sir, it is said in the Address that a core Committee has been formed to combat the 

sky-rocketing price rise and other related issues. The Committee is consisting of senior Union 

Ministers and some Chief Ministers. Here, if that is so, the problem of price rise is common to all the 

people of our States. If this is so, why the high-powered Committee has some Chief Ministers only; I 

want a clarification from the Government in this regard. 

Sir, under the Jawaharlal Nehru National Urban Renewal Mission, it is pointed out that one 

lakh crores of rupees have been allocated for the development and welfare of the urban poor. Sir, 

this Mission was launched in 2005. The good features of this Scheme have not originally reached the 

urban poor. Instead, the features have benefited the corporate companies. For example, with the 

assistance of Jawaharlal Nehru National Urban Renewal Scheme, the Tamil Nadu Government has 

formulated a scheme, namely, Elevated Expressway. That Elevated Expressway project starts from 

Chennai Port and goes through Cooum River and thickly populated area of Aminjikarai, Arumbakkam 

and ends at Maduravoyal. 

Sir, this expressway project will make many people who have been living in those areas  

for  decades  homeless.  Besides  that,  this  elevated  expressway  project will only benefit corporate  
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companies. The elevated expressway project will facilitate companies like Hyundai, Ford and other 

corporate companies to transport their newly manufactured cars. The ordinary urban people can't 

move or drive their cars on this expressway because there will be a toll-gate, and without paying the 

toll tax the ordinary people can't move on this road. Hence it will benefit only the corporate 

companies. I, therefore, request the Government to set up a mechanism for supervision and to see 

whether the amount is spent for the purpose for which it is really meant before the allocation is made 

to the State Government. 

The National Highways Authority of India has been four-laning and six-laning the roads. Even 

then the fatal accidents are on the rise. To prevent the loss of precious lives from road accidents I 

request the Government to construct by-lanes or parking bays on the sides of the roads to enable 

the drivers to park their heavy vehicles and take rest during night. I urge upon the Government to 

incorporate this component while formulating the above scheme. 

As regards the Rajiv Awas Yojana, this Rajiv Awas Yojana was called "VAMBAY" during the 

NDA regime. The abbreviation VAMBAY stands for Valmiki-Ambedkar Awas Yojana. Our AIADMK 

Government under the Chief Ministership of our leader Puratchi Thalaivi utilised the scheme for 

providing housing facilities to the poor in the rural areas. The Rajiv Awas Yojana benefits only the city 

slum-dwellers. I urge upon the Government to extend this scheme to the villages also. 

Sir, the President's Address has failed to state the steps being taken to eradicate imported 

dreaded diseases like swine flu, chikungunya, etc., which have taken the lives of many people in 

Tirunelveli, Madurai and other southern parts of Tamil Nadu. The poorest of the poor can't have, 

access to multi-speciality hospitals. There are only a few Government hospitals in the State. Those 

hospitals can't cater to the needs of the poor people who are coming there for treatment for serious 

diseases. I sincerely request the Government of India to establish more and more Government 

hospitals with ultra modern medical facilities so that the poor people will be benefited. 

Sir, the Right to Free and Compulsory Education Act, which is meant for children in the age 

group of 6-14, has been notified to be effective from 1 April this year. The details of the process of 

preparatory works regarding establishment of neighbourhood schools and the enumeration of private 

schools which are entitled to admit 25 per cent poor children have not been clearly pointed out in the 

Address. I urge upon the Government to provide equitable and quality education and translate the 

Act into action in letter and spirit. 

Sir, finally, I appeal to the Government to bring the Women's Reservation Bill which has taken  
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a long time for drafting and discussing in several committees. This must be brought in this session 

itself and I urge upon the Government to ensure the early passage of the Bill successfully. 

With these words, I conclude my speech. Thank you. 

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Shri N. K. Singh. He is not present. Dr. 

Janardhan Waghmare. 

डा. जनादर्न वाघमरे (महारा टर्) : महोदय, म महामिहम रा टर्पित जी के अिभभाषण का वागत और 

समथर्न करने हेतु आपके सामने खड़ा हुआ हंू। रा टर्पित जी ने अपने अिभभाषण म यपूीए सरकार की उपलि धय , 

चुनौितय , ितब ताओं और ाथिमकताओं का उ लेख िकया है। उन्ह ने रा टर् के हर पहल ूपर काश डाला है। 

हम रा टर्पित जी के ित आभार य  करते ह। महोदय, रा टर्पित जी के अिभभाषण का कदर् िंबदु आम आदमी है। 

यूपीए सरकार ने आम आदमी को सामने रखकर योजनाएं बनाई ह। हमारा लोकतंतर् क याणकारी योजनाओं पर 

बल देता है। आम आदमी का क याण ही सरकार का ल य होना चािहए। आम आदमी ही हमारा तावीज है, वही 

लोकतंतर् का मंतर् और तंतर् है, लेिकन वह आम आदमी आज कई सम याओं से िघरा हुआ है। उसकी सम याएं 

सरकार की चुनौितया ंह। हमारे रा टर् िनमार्ताओं ने जो सपना देखा था, हम उसको साकार करगे। उनका सपना देश 

के संिवधान म पिरभािषत हुआ है। हम उसके आधार पर रा टर् का पुनिर्नमार्ण करने जा रहे ह। आज आम आदमी 

महंगाई से बहुत परेशान है। उस सम या से उसे मु  करने का सरकार भरसक यास कर रही है। सरकार का 

"फूड ॉडक्शन िबल" लाने का िन चय वागत योग्य है। वा तव म ए पावरमट ऑफ आम आदमी, हमारा यही 

ल य होना चािहए। आम आदमी चाहे िकसान हो, मजदूर हो या गर्ामीण मिहला हो, उसका क याण ही सरकार का 

ल य है। गर्ामीण भारत भारत िनमार्ण योजना के कारण आगे बढ़ रहा है। सड़क  का िनमार्ण कायर्, िंसचाई का कायर्, 

िबजली, आवास आिद सब कायर् देश म िवकास म गित का काम कर रहे ह। महोदय, महामिहम रा टर्पित जी ने 

अपने अिभभाषण म कई सम यओं का िजकर् िकया है। सरकार का रा टर् की जीडीपी की दर को नौ ितशत तक ले 

जाने का यास रहेगा। मिहला वगर् को साक्षर बनाने के िलए सरकार ितब  है। मिहलाओं के िलए थानीय वराज्य 

सं थाओं और पचंायती राज सं थाओं म पचास ितशत आरक्षण होगा। मिहला आरक्षण िबल पास करना हमारा 

कतर् य है। रोटी, कपड़ा और मकान यही आज आम आदमी की सम या है। रा टर्पित जी ने खा  सुरक्षा, हाथ  को 

काम और आवास की यव था पर बल िदया है। इन सम याओं को सुलझाने का यास िकया जा रहा है। सरकार ने 

कई योजनाएं बनाई ह। िशक्षा, वा थ्य और रोजगार के अवसर ा त करने के िलए सरकार भरसक यास कर रही 

है। "महात्मा गाधंी रा टर्ीय रोजगार योजना" अपने आप म एक अनोखी योजना है। असंगिठत कामगार  के िलए भी 

कानून बनाया गया है। पचंायती राज का योग जनतंतर् को मजबूत बनाने की कोिशश कर रहा है। महोदय, 

आतंकवाद सबसे बड़ी चुनौती है। इस चुनौती का िजकर् रा टर्पित जी ने िकया है। आतंकवाद को खत्म करने के िलए 

हम बहुत कुछ कोिशश करनी चािहए। नक्सलवादी, माओवादी संगठन  ने आंतिरक सुरक्षा को बहुत बड़ा धोखा 

पहंुचाया है। ये संगठन िंहसा म िव वास रखते ह। उनकी िवचारधारा देश के िलए नुक्सानदायी है। उन्ह ने  

जो सम या खड़ी की है, वह िसफर्  कानून और सु यव था की सम या नहीं है, वह िवचारधारा की भी सम या है, वह  
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िवकास की भी सम या है। हम इसका मुकाबला लोकतंतर् एव ंअिंहसा के आधार पर करना पड़ेगा। भारत दुिनया के 
सभी देश  से िमतर्ता चाहता है। वह पड़ोसी देश  के साथ शािंत चाहता है। उसने "लकु  ई ट" नीित का अवलंबन 

िकया है। देश की सुरक्षा के िलए हमारे सुरक्षा बल िनपुण और समथर् ह। 

सुरक्षा यव था का आधुिनकीकरण करने पर रा टर्पित जी ने बल िदया है। हर कीमत पर रा टर् की सुरक्षा 

करनी पड़ेगी। हम सुरक्षा तंतर् को मजबूत बनाने का काम करना है। रा टर्पित जी ने अपने अिभभाषण म कई सुझाव 

िदए ह। आने वाले कल का भारत हर दृि ट से शि शाली भारत होगा। आत्मिनभर्रता, आत्मस मान और आत्मसुरक्षा 
की िदशा म हम तेजी से जाना है। 

महोदय, महामिहम रा टर्पित जी ने िशक्षा सुधार पर काफी बल िदया है। हमारी िशक्षा यव था आज भी 

चौराहे पर खड़ी है। िकस िदशा म जाए,ं यह तय करना ही उसकी सम या है। िशक्षा का ढाचंा मूलागर् रूप से बदलने 

की आव यकता है। ढाचंा वही रख कर िशक्षा सुधार हो नहीं सकता। आज तक कई यास िकए गए ह, लेिकन वे 
िवफल हो चुके ह। हम man making and nation building िशक्षा णाली की आव यकता है। िशक्षा का अिधकार 

सबके िलए समान अिधकार दान करता है। कल का भारत साक्षर भारत होगा। एक िमशन के तौर पर हम काम 
करना है। सवर् िशक्षा अिभयान, रा टर्ीय माध्यिमक िशक्षा अिभयान और रा टर्ीय िशक्षा िमशन, हम इनके आधार पर 
भारत को नॉलेज पॉवर बनाने की कोिशश करनी चािहए। 

महोदय, रा टर्पित जी के अिभभाषण म कई सम याओं का उ लेख है, लेिकन उन सभी सम याओं की 
सम या है - लोक संख्या का िव फोट, िजसका िजकर् राम गोपाल जी ने िकया। उसका उ लेख अिभभाषण म नहीं 
है। लोक संख्या पर िनयंतर्ण सभी सम याओं पर िनयंतर्ण ला सकता है। म इसकी ओर िवन ता के साथ आपका 

ध्यान आकिर्षत करना चाहता हंू। 

िवकास ही हमारा ल य है। उसम सभी की भागीदारी होनी चािहए। भागीदारी से ही सबको न्याय िमलेगा और 
समावेशी समाज का िनमार्ण होगा। महोदय, रा टर्पित जी ने अपने अिभभाषण म समावेशी समाज की आकाकं्षा य  

की है। वा तव म वही हमारा गंत य है और होना चािहए तथा सरकार के यास उस िदशा म ह। म आपका ध्यान 
रा टर्पित जी के उन श द  की ओर खींचना चाहता हंू, िजनम उन्ह ने कहा है, "हमारी अथर् यव था तेजी से 
िवकिसत हो रही है। इसिलए यह आव यक है िक समाज के वंिचत वग  को भी सफलता की इस कहानी का 

िह सेदार बनाया जाए।" यिद हमने ऐसा िकया, तो भारत सवर्समावेशी समाज िनि चत रूप से बनेगा और वही 
हमारी सबसे बड़ी उपलि ध होगी। भारत दुिनया म आज महाशि  के रूप म उभर रहा है। इसिलए हम और बहुत 
कुछ कोिशश करनी चािहए। िवकास की िकर्या िनरंतर होती है। उसे खंिडत करना उिचत नहीं। यह खंिडत नहीं 

होगी। भारत का सफर बहुत ल बा है। हम उस सफर म शािमल होना चाहते ह। आने वाली पीिढ़या ंभी उसम शािमल 
ह गी। हमारा कारवा ंबढ़ता ही जायेगा। कई िक्षितज  को लाघं कर अिन्तम छोर तक पहंुचने का हमारा यास रहेगा। 

महोदय, म आपका अिधक समय नहीं लेना चाहता। म तहे िदल से रा टर्पित जी के अिभभाषण का वागत 

करता हंू, समथर्न करता हंू और उनके ित आभार भी य  करता हंू। इन्हीं श द  के साथ म अपना भाषण समा त 
करता हंू। 

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Shri N. K. Singh. 

SHRI N. K. SINGH (Bihar): Thank you very much, Mr. Vice-Chairman. I am privileged to 
speak on this Motion of Thanks. We all heard with rapt attention the hon. President's Address in the 
Central Hall on the 22nd of February. 
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Thank God, Sir, we had a chair to sit because in an analogous way in another country called, 

United Kingdom, which has a Westminster model of democracy like ours, when the Queen 

addresses in a Joint Session, those in the Commons have no place to sit, not even the Prime 

Minister. One unintended consequence of this is the brevity in the Queen's speech delivered to the 

Joint Session of both the Lords and the Commons. Having had the comfort of a respectable place to 

sit in the Central Hall, one, perhaps, intended consequence of the Government is to inflict upon the 

hon. President a long-winded speech saying almost everything under the sun. Never mind, if the 

implementation of that is weak; never mind, if there is lack of alacrity in the follow up of what the hon. 

President is being made to say by the Government. Let me, Sir, recall your memory of what the hon. 

President said in the first Speech which the hon. President made to the Joint Session of the UPA 

Government. Sir, as I try to go through it very, very quickly, I find to my appalling horror that there are 

ten critical issues which the President had promised to implement in the course of the next one year, 

but on that, there is very tardy action. Let me list those ten. Basically, what I want to say, Sir, 

emanates from three Cs, continuity, consistency and congruence. Let me talk about the continuity. 

By continuity, I mean, sustained action seeking the implementation of measures promised. What has 

been the record? First, let me list out the ten things, where the Government seems to have 

completely been tardy. First, a promise for a Constitutional Amendment to provide 50 per cent 

reservation for women in Panchayati Raj and Local Bodies; the Bill is not yet introduced. 

Second, concerted effort to increase women in Central Government jobs; no report. Third, a 

National Mission on Empowerment of Women for a women-centric programme enriched in a 

mission-mode; not set up as yet. Fourth, a social audit and district level ombudsman; not created as 

yet. Fifth, five annual reports on education, health, environment and infrastructure; how many have 

seen the light of the day, no report on that. Sixth, a web-based information system on a 

Governmental portal tracking the manner in which applications have been made; not done as yet. 

Seventh, a model Public Service Law in social areas like health, rural development; yet to see the 

light of the day. Eighth, a National Council for Human Resources in Health, not set up as yet. Ninth, 

a roadmap on judicial reforms outlined in six months and to be implemented in a time-bound 

manner, I quote the hon. President of what she said: not done as yet. Tenth, suitably institutionalise 

quarterly reporting on flagship programmes as Bharat Nirman, quarterly reports of Ministers would 

publicly report the performance through the Media; not done as yet. So, this much, Sir, on what was 

promised one year ago. Now, come to the consistency and the consonance. By consistency,  

I  mean,  adherence  to  programmes  and promises made. Let me just give three examples. In 2009,  
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there was a mention on strengthening the Right to Information Bill; skipped in the Speech made in 

2010. What was promised then was a legislation in pension sector regulation; skipped in the speech 

made in 2010. Third, creating a voluntary core of professionals in all urban areas through National 

Urban Renewal; skipped in 2010. So much for consistency and consonance. 

My third point, Sir, congruence. By congruence, Sir, I mean convergence of schemes and 

programmes with an overarching objective of reaching the broad vision outlined by the President. 

Outlined where, Sir? Outlined in the first opening prefatory paragraph of the President's Speech, 

namely, a caring and sensitive approach for economic and social problems. I take up only, in view of 

the paucity of time, Sir, three critical areas. First, on energy security. What has been the record on 

energy security? We all know that what the Finance Minister has done in putting the duties back, I 

will go into it when the chance comes during the discussion on the Budget. But what the Finance 

Minister has done is to basically put the duty back where he was. He has a logic in it. But, it 

overlooks the one critical ingredient, namely, the Kirit Parikh Report, Sir, in which, there is still an 

under recovery of Rs.40,000 crores, and where he has recommended doing away with the 

administered price regime. Sir, the NDA Government, Mr. Vajpayee's Government not only raised 

the prices nine times which has been repeated by many of the treasury representatives, but even at 

that time it had dismantled the administered price regime. This is what the Kirit Parikh report has 

submitted. Till you begin to implement Kirit Parikh report, what in a limited way the Finance Minister 

has done would be of no avail in quest towards an integrated energy policy. 

Look at the records, Sir, when it comes to promising the Rajiv Gandhi Grameen Vidyuteekaran 

Yojana. Paragraph 40 and 44 of the President's Speech akins that on page 237 of the Economic 

Survey. What does the Economic Survey say? Out of a total envisaged capacity of 78,700 MWs 

which was to be commissioned, so far, in the third year of the Eleventh Plan, which is now subjected 

to a mid-term review in just one-and-half-a-year to two years to go, the record has been abysmal-

against 90,000 MWs, just 40,000 MWs under implementation, which would be less than even 50 per 

cent of the envisaged or promised target. So, the entire area of an integrated energy policy, Sir, still 

remains in a penumbra of uncertainty because of the unwillingness to carry out what the President 

promised in 2009 and what was repeated in 2010. 

Sir, let me take up some other areas; let me take up roads and infrastructure. That is an area 

on which the Government legitimately prides itself as having done an enormous amount of ground 

work. We have, of course, the Transport Minister with a great alacrity wanting to cut the  

Gordian knot, move ahead with implementation of schemes. I think, the Government persuaded the  
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President, and I quote from paragraph 45 of what the hon. President said, "Quantum jump in the 

pace of developing national highways to reach 20 kms. a day." This is what the hon. President has 

said. What does the Economic Survey say on this? I quote what the Economic Survey says, "In 

2009-10, against the stipulated target of 3,165 kms. of national highway under various phases of 

NHDP, the achievement so far by the end of the year was 1,490 kms. Similarly, as against 2009-10 

target of 9,800 kms. for awarding projects, only 1,285 kms. were awarded by the end of 2009." So 

much for the 20 kms. a day. We move on. This is one of the dynamic Ministers of the UPA 

Government, who has, of course, wanted to cut, as I said, all bottlenecks and procedures and push 

ahead and the President has also been made to repeat this. 

Let me just take up two more examples. Eight missions were to be set up on an integrated 

policy towards climate change and towards getting renewable energy. Of the eight missions 

mentioned in paragraph 39 of the hon. President's Address, these were relating to solar energy, 

national plan on energy change, enhance energy efficiency, sustainable habitat, water, green India, 

and sustainable agriculture. What has been the progress on these eight missions which were 

supposed to have been set up? This House has been kept in the dark on these eight missions which 

were set up. 

I just take up one more, Sir, the quality of programme evaluation mentioned in both the 

President's Address this year and the last year, in having arm's length evaluation of the 

Government's programmes. What the Finance Minister has said is unfortunate; the Planning 

Commission itself would set up a programme evaluation entity. Therefore, there is an inherent conflict 

of interest between those who conceive the schemes and those who implement it. This is not what 

was meant by 'an independent arm's length evaluation of the programmes'. So, the hon. President 

is right in the penultimate sentence of what she says, "The road is long and our journey is in 

progress. Certainly, the journey does not look to be in progress in view of the tardy progress which 

we have achieved." 

So, what should the Government do in future years as far as the President's Address is 

concerned? I have four suggestions to make. 

First, as an act of forbearance, it would hardly be appropriate to suggest that the President be 

inflicted by some kind of a monitoring evaluation report. But, since the Government really inflicts 

upon the President to make wide ranging commitment, the Government - when the debate begins – 

must furnish an Action Taken Report on all cumulative promises made by the President in successive 

speeches for enabling this House to be able to evaluate what the progress has been. 
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Second, spare us the burden of a repetitive report card. What kind of a Report card? It is a 

President's Address saying huge lot of things and Economic Survey saying more or less the same 

things in greater detail, the Annual Plan of the Planning Commission saying more or less the same 

thing, the Annual Report of the various Ministries placed in Parliament saying more or less the same 

thing. Prime Minister's Independence Day Address holds true of new promises. Promises, long 

reports, repetitive reports, please spare us so many multiplicity of reports saying the same things and 

very often contradicting what is being said. 

Third, spare us, Sir, the difficult task of tracking commissions, committees, high level task 

forces, rank of the Minister of State. Sir, I would urge upon the Government that it would be active, 

great gratitude on their part if they could furnish to this House the total number of commissions, 

committees, task forces set up between UPA 1 and the UPA 2 and what is the present status of such 

commissions which have been set up. The Finance Minister's speech this year is riddled with more 

promises of more committees and more commissions. Last year, similar such thing was there. It 

would be an act of great gratitude with this House if they share with us what these commissions are 

doing, what their report is, what kind of a time frame and what kind of an action which the 

Government has taken. Fourth, improve the quality of the public delivery system, not by setting up an 

evaluation unit but some perhaps out of the box thinking which can genuinely improve the quality of 

public outlays and forget about the fact that the panacea for everything is a much trotted public-

private partnership. It has not worked in the same measure that Government had hoped and, 

therefore, we need to together give some introspective thinking of what can be a delivery mechanism 

which can dramatically improve the efficacy and the quality of public delivery systems. Sir, I have no 

single formula for success. But, I have a formula to abjure failure. Don't seek to please everyone 

every time. It doesn't work. 

SHRI D. RAJA (Tamil Nadu): Thank you, Sir, for giving me this opportunity. I would like to 

begin my intervention by quoting Dr. Ambedkar. Every one of us must be aware of the historic 

speech made by Dr. Ambedkar in the Constituent Assembly. That was his last speech. 

Independence is no doubt a matter of joy. But, let us not forget that this independence has thrown 

on us great responsibilities. By independence we have lost the excuse of blaming the British of 

anything going wrong. Hereafter, if things go wrong, we will have nobody to blame except ourselves. 

There is great danger of things going wrong. When I see the President's Address, I feel that things 

are going wrong in the country. Our Republic is sixty years old. Our Election Commission has 

celebrated Diamond Jubilee. 
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But things go wrong. Whom to be blamed, or, whom to blame? I am posing this question to 

the entire House, irrespective of political parties. We should do some introspection. Why should 

things go wrong in India? We are a matured Republic. So, why should things go wrong? Here, I 

would like to raise a few questions. The ruling coalition, the Congress-led UPA, should not have 

satisfaction that the Government is striving for inclusive growth. Firstly, we should try to understand 

the meaning of inclusive growth. Theoretically speaking, the neo-liberal policies pursued by the 

Government cannot pave the ground for inclusive growth. Rather, these policies will lead to 

inequalities and disparities unprecedented. That is the empirical fact and experience of not only India 

but also the whole world. When we talk of inclusive growth, what is the yardstick for inclusive 

growth? Is it just a rapid economic growth or faster economic growth or the GDP growth rate? What 

do you mean by inclusive growth? There, I think, this concept of inclusive growth should be 

understood in a larger perspective as to how to integrate our society and how to integrate our 

people? That is where the responsibility lies. Now, in India, the experience is very clear. What is the 

experience since 1990 onwards when our hon. Prime Minister was the Finance Minister and when the 

new economic policies and the neo-liberal policies were introduced? 

The famous Report of the National Commission on Enterprises, headed by our own colleague, 

Shri Arjun Sengupta, says that 76.7 per cent of the population of the nation is poor and vulnerable, 

55 per cent of the population is marginally poor and vulnerable. It is easy to understand that such 

poverty and vulnerability is induced by the policies of liberalisation and privatisation. Further, only 11.2 

per cent of SC/ST fall under middle income and only 1 per cent fall under high income shows that 

87.8 per cent of Dalits and Advasis are poor and vulnerable. This is to compare with 45.2 per cent of 

others in this country who fall under the middle and high income bracket. This being the fact, the 

failure of the UPA-II Government to make a focused plan to integrate Dalits and Advasis into 

economy is glaring. The fact that only 1.4 per cent of Advasis, 2.8 per cent of communities of Dalits 

have formal skills further adds to the vulnerability with the rest of the people in these communities. It 

is due to wrong economic and poor policies pursued by the UPA-II. Even the President's Address 

did not find it worth enough to talk about these sections. 

Sir, it is, again, a fact that the Economic Survey has a space to discuss the Human 

Development Index. We may be happy that our GDP growth will improve from 7.2 per cent to 8 per 

cent or 9 per cent or to double digits. But, what is GDP's correspondence to the human 

development of our country. As far as the Human Development Index is concerned, as per the 

Economic Survey, India has been given 134th rank. Sri Lanka is at 102, Brazil is at 75, and China is  

at 92. So, where do we stand, as far as the Human Development Index is concerned? We are at 134!  
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Yes, we are proud of the Chandrayaan. The credit for this goes to our scientists. We are proud of our 

scientists; we are proud of technocrats. We are happy that India could accomplish the Chandrayaan 

successfully. But what is the standing of India among the Comity of Nations? One hundred and 

thirty-fourth! Is it a pride or a shame, I would like to ask the Government? Can we be proud of the 

Chandrayaan only? Is it not a shame? Is it not a pain for every political party, why India should be 

ranked at 134? Even if you go by the GDP per capita, what is India's position? It is 2,753 US dollars. 

What about China? It is 5,383 US dollars. What about Sri Lanka? It is 4,243 US dollars, above us! 

What about Brazil? It is 9,567 US dollars. So, what is the meaning of inclusive growth? What is the 

meaning of our GDP, rapid development, faster development, and faster growth? That is where we 

really fail to understand the demands of our society; we really fail to understand the sufferings of our 

people. We are with a closed mindset. We think that the neo liberal policies are the only way. And, 

our Government continues to persist with the neo liberal policies; thereby the Government wants to 

keep away from any pro-active intervention. That is why we demand that a time has come when we 

should go for a thorough review of paradigm of the 'economic development'. And, the President's 

Address does not show that concern; it does not reflect that concern of the country, as a whole. 

Sir, coming to various other questions, the President's Address generally talks about various 

issues. With regard to price rise, it has nothing, but justification of the Government's position. And, 

the Government thinks that the issue of 'prices' will have to be left to the market forces and it has 

nothing to do with it. That is why the Government is blaming on various other factors. We have been 

asking what action has been taken by the Government to control the prices. As a Government, what 

action has been taken by the Government? But whatever Government does, it further pushes the 

prices up. 

Many of my colleagues have talked about urea or custom duties on diesel, petrol and 

petroleum products. I do not want to go into all those details, but the President's Address should 

admit that the Government has totally failed to control the prices. It is the failure of the Government; it 

is not the failure of monsoon. It cannot be attributed to only global factors or external factors. As 

Government, what has it done? The Government should be able to tell the Nation that "yes, as 

Government, we have done this, we have achieved this and we have failed there." The Government 

should honestly come before the people saying- "as a Government, we tried our best to control the 

prices, but certain things are beyond our capacity, beyond our level." The Government should admit 

this, but the President's Address does not show that admission. That is why the President's Address 

does not give confidence to the people, does not inspire the people. 
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Sir, coming to the issue of internal security, I think the internal security, going by the 

statements made by our Home Minister, is being made as an equivalent to the Left-Wing extremism. 

Of course, Left-Wing extremism has to be fought and we never agreed with the ideology of Left-

Wing extremism. We have always been saying that it is an infantile disorder – ideological, political and 

infantile disorder. No compromise. But, at the same time, what is happening today in the name of 

internal security is that the tribal people are being harassed. I can go on giving examples. I do not 

know what the Green Hunt Operation really means and how many people have been killed by the 

security forces? Why are non-violent activists not allowed to stay in the tribal areas? Why have they 

been pushed out? I can name some non-violent activists who are working among tribal people, who 

are following certain Gandhian methods to conduct schools, to conduct hospitals for tribal people, 

but these activists are being pushed out. Then, what happens? And, you try to blame everything on 

the tribal people. I do not agree with the approach of the Government. In the name of internal 

security, you are targeting the tribal people. That is where the tribal people look for some help. 

Because they will have to fight the excess of bureaucracy, they will have to fight the excess of our 

security forces, they will have to fight the excess of moneylenders, the feudal, exploiters in the tribal 

areas. How to protect the tribal people? So, the Government should address the real issues which 

are faced by the tribal people. Internal security cannot be made as a single point issue fighting Left-

Wing extremism. If we want internal security, the Government should have a comprehensive 

approach. It is not the portfolio of the Home Minister alone. You must have food security, you must 

have health security, you must have education security, you must have house security and you must 

have security for livelihood. People should have decent life in this country. If you cannot provide such 

a security, what is the meaning of talking about internal security? Finally, it boils down to one issue – 

Left-Wing extremism. For every failure, you want to take shelter behind Left-Wing extremism. This 

approach should change. 

Your rhetorics must stop. You must have a realistic understanding of the situation and you 

must have a realistic approach how to protect the interests of tribal people. Sir, the UPA Government 

takes credit for Forest Rights Act, Forest Dwellers Act. I have no problem. Even we wanted such an 

Act. But why are the tribal people being evicted? Why are the neo-liberal economic exploiters being 

encouraged to go and rob the mining wealth of the tribal people? Otherwise, they are the natural 

owners or the real protectors of forest and mineral wealth and you are now driving them away without 

any proper programme of rehabilitation or without any consensus of tribal people. This is a 

dangerous approach which Government needs to change. 
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Then, Sir, I come to certain other policies. Government is increasingly coming under the 

influence of the US and other so called ... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your time is getting exhausted. 

SHRI D. RAJA: I am sorry. I will finish. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Only one minute more. 

SHRI D. RAJA: This is one problem even in the case of WTO and other things. 

Finally, Sir, I will deal with only two quick points. One is, on the Foreign Policy issues, we 

welcome the resumption of Indo-Pak composite dialogue and there is no alternative to dialogue. But 

with regard to Sri Lanka, the President's Address talks about rehabilitation. Why does not the 

President's Address speak about political solution to the Sri Lankan Tamil question? That is what we 

have been demanding. Where is India's concern of political solution to Sri Lankan Tamil question? 

We have raised these questions several times, even the question of protection of fishermen. Why 

does the Government not demand the reopening of Kachchativu Agreement? It is time that 

Government should reopen such questions in order to protect our fishermen, in order to guarantee a 

political solution to Sri Lankan Tamils. 

Finally, Sir, on the Telengana issue, I share the concern expressed by Venkaiah Naiduji. It is an 

issue and it has become a real burning issue. Even if a State has to be created which has become 

imperative, it should happen in a non-hostile atmosphere. But the Government should be clear what 

it wants to do. That is why the Government should have a proper approach on this issue and it 

should not be delayed further forever. 

With these words, I think this President's Address has nothing spectacular, nothing new. It is 

a routine Address compiling various programmes of various Ministries and it doesn't inspire, for 

which the Government needs to review all its policies, particularly, the economic policies. 

SHRIMATI SHOBHANA BHARTIA (Nominated): Sir, I would like to thank the hon. President 

for her Address. 

The central focus of the President's Address is, she outlined her vision for an empowered and 

an equitable India. In fact, one of the foremost and unfolding success stories of this Government has 

been the extension and expanding the reach of governance, the reach of the State across the 

country. Sir, this exercise has been fundamentally linked to the economic journey that the country 

undertook almost two decades ago to transform itself from a developing economy with aspirations to 

become a developed nation which holds its rightful place amongst global affairs. 
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Sir, President Pratibha Patil made a very significant observation in her Address and I quote 

where she said, "It is imperative that as our economy grows apace, the disadvantaged sections of 

society be made part of the Indian success story." The President was simply reiterating the stated 

objective of this Government, i.e., to use the engine of energetic economy to try and bring about a 

developmental and a social paradigm shift. 

Sir, I would like to commend the Government on some of the policies that it has pursued over 

the last few years in trying to reach this objective. As far as the Bharat Nirman programme is 

concerned, over Rs. 1,60,000 crores have been spent over five years resulting in a major step 

towards rural infrastructure development. Sir, we have seen the growth of rural telephony. We have 

seen the electrification of villages. We have seen the building of roads and we have seen better 

access to sanitation and water. The Government has been able to do this once again because of the 

huge swell in terms of the economic parameters. They have also been able to allocate money in 

terms of trying to widen the social security net through programmes such as the National Rural 

Health Mission and the Mahatma Gandhi National Rural Employment Guarantee Scheme. However, 

Sir, there have been certain lapses as far as the National Rural Health Mission is concerned. I shall 

dwell very briefly on that. The medical practitioners, the wherewithal that is required to implement this 

scheme, have been found wanting. We have seen that the Government has registered many, many 

more doctors on paper than are actually there at the field level. I hope the Government takes note of 

this because for the scheme to succeed it is very important for us to have quality manpower at every 

level. 

As we can see, Sir, the welfare of millions of people actually depends on a thriving economy, 

and a thriving economy, in turn, depends on the ability of the State to maintain law and order, to be 

able to guarantee life and protection to its citizens. Therefore, Sir, I would be focussing, in the short 

duration intervention that I have today, on just the internal security issue. We are faced today with 

one of the most challenging issues of our times. We are dealing today, Sir, with a movement that is 

looking at an armed overthrow of the Indian State. This is no small thing and the Government has to 

effectively try and contain this at the earliest. Today, we have seen that this left-wing extremist 

movement has covered over 220 of India's 626 districts, covering almost 40 per cent of our 

landmass. Just to give a perspective on this issue, we have lost almost as many security men in this 

struggle as the armed forces have perhaps lost in Afghanistan. Sir, not only has there been an 

escalation, in February 2009, the Centre had announced an inter-State well-coordinated approach 

between the States of West Bengal, Jharkhand, Bihar, Chhatisgarh, Andhra Pradesh, Maharashtra 

and Orissa, so that all the escape routes could be collectively blocked. But the current crisis, Sir, has  
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its origins in the orientation of the States, more notably of Bihar, Jharkhand, Orissa and Bengal. For 

some reason, the Jharkhand and the Bihar Governments seem extremely reluctant to take on this 

menace with the sort of focus that is required. Perhaps, with the forthcoming elections in Bihar, the 

Bihar Government does not want large-scale bloodshed. As far as Jharkhand is concerned, Sir, 

perhaps it is the vote bank that is getting affected because the State Government has not risen to the 

occasion. The geography of the region, affected by the Maoist violence, makes it almost impossible 

for the security forces to corner the rebels unless Bihar and Jharkhand join in in the joint operations. 

Sir, West Bengal shares a 470 km long border with Jharkhand. West Midnapore and Purulia, 

two of the country's worst affected districts, fall in West Bengal but they border Jharkhand. 

Therefore, it is very easy to commit an act of violence in West Bengal and move over to Jharkhand or 

vice-versa. These people get safe shelter in the absence of any coordinated approach between 

Jharkhand and West Bengal. In comparison, the Bengal and Orissa border is only about 105 km and 

even - if these States cooperate, very little will be achieved, unless we see Bihar and Jharkhand 

coming together to try and counter this growing insurgency. 

Sir, the Centre's task in unenviable. It needs to get on board not only all the States, but also 

the reluctant UPA allies, so that everyone speaks in the same language to try and deal firmly with this 

growing menace. In May, 2006, the Ministry of Home Affairs had rightly adopted a two-pronged 

strategy to deal firmly with those indulging in violence and, on the other hand, to deal with this 

sensitive issue in terms of looking at it politically, developmentally and looking at the security aspects. 

As the Prime Minister himself had also said, we have to go a long way in trying to undo the 

developmental lapses that have actually taken us to such a situation. The Planning Commission has 

set up an expert group to try and look at the problem and come out with solutions. This expert group 

had also in its Report suggested that any sustainable solution has to be rooted within the social-

political fabric and has to be seen also in terms of developmental issues. It is no coincidence that the 

country's most under-developed districts also happen to be the areas which are most affected. If 

there is any pre-condition to such coordination in approach, all the political parties have to reach a 

consensus on both the approach and the outcomes. But there seems to be some sort of a lack of 

infrastructure or political will to deal with this issue while the blood of our security men continues 

getting spilled. We are also being hampered by lack of appropriate training for our police force-who 

are out there trying to counter the guerrilla warfare that is being resorted to by the Maoist groups. 

The hon. President also stated that our country stands at a historic turning point. How India protects 

all  its  citizens  will  actually  determine the direction and destination that we are bound to take by the  
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4.00 P.M. 

turn of the century. Sir, if we look at this problem just as one of security, this can become the 

greatest drag on India's economic progress. If India has to maintain the economic growth – we hope 

to reach a double digit growth – law and order, security of life and property, the internal security and 

this threat has to be dealt with a very firm hand. Thank you, Sir. 

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Vice-Chairman, Sir, I rise to support the Motion moved 

by Prof. Kurien and seconded by Shri Santosh Bagrodia to thank the President for her address to the 

Parliament. Sir, let me start my speech by quoting Mahatma Gandhi, the father of the nation, in the 

Second Round Table Conference. I quote, "I shall work for an India in which the poorest shall feel 

that it is their country, in whose making they have an effective voice; an India in which there shall be 

no high class and no low class of people; an India in which all communities shall live in perfect 

harmony." ...(lnterruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please don't do that. Allow him. 

...(Interruptions)... 

SHRI TIRUCHI SIVA: India is now the fastest growing economy in the world. Sir, we have had 

the Green Revolution, the White Revolution and the Blue Revolution. Now, we are the leaders in 

information-technology and our growth and progress in every sphere is immense. Sir, the post-war 

era witnessed an economic miracle in Japan and South Korea. But neither of these countries was 

populous enough to power the world-wide growth or to change the game in the spectrum of 

industries. Whereas our country India which has seen an economic annual growth of 6 per cent in 

early 1990s has slowly made progress. Now it is estimated 8 per cent in 2010-11 and 9 per cent in 

2011-12 and this can be surpassed only by China. Sir, the emergence of two powers, that is, India 

and China, is now deciding the global economy. The transformation of the 21 century is by these two 

countries because these two countries have the power, weight and dynamism to transform things. 

Sir, while saying all these things, this could be compared only to the saga of 19th century US and that 

United States itself is now scared of the development which is taking place in our country. And, I do 

not know, or, I can't understand how some people are criticizing that our country has achieved 

nothing. Sir, India, despite its tremendous progress and development, is still straining against some 

challenges which are holding us back. What are they? First is our pessimism not to accomplish what 

we have come across so far, the advancements and developments that we have made. Second is 

our resistance to accept new ideas which will help us, or, which we need now to face the remaining 

challenges.  The President's  Address  has  given  the  visionary  of this Government, and many of my  
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colleagues were telling it is only a repetition. I could say that the first Address, which our President 

gave, was on 4th June, 2009, and now her second Address in this UPA-II was on 22nd February, 

2010, after a gap of only eight months. I would like to mention two very important things which have 

taken place during this period. One is the convergence of NREGA with other programmes – Now, 

NREGA has been amended to Mahatma Gandhi National Rural Employment Generation Act – to 

allow water conservation works in the fields of small and marginal farmers. The second very 

important achievement is the right to free and compulsory education. The Right of Children to Free 

and Compulsory Education Act, 2009, will be effective from 1s April, 2010. 

Sir, we have got abundant youth power. We have got IT entrepreneurs and many other things 

which help us to compete in the world, or, to set a role model in the world with the developed 

countries. Sir, the world has never seen the simultaneous, sustained and successful take-off of two 

nations who account for one-third population of the planet. Sir, I don't understand why people are 

hesitant to appreciate. Even today, I heard more criticism, but I should acknowledge, or, I should 

recall here your speech when you spoke from here as a Member. You very magnanimously 

appreciated the people who are now in the Opposition Benches, You appreciated what they had 

done best during their regime. We are now also appreciating. I acknowledge what you spoke 

yesterday and when our Prime Minister took office in UPA-I Government, there was this Goiden 

Quadrilateral Programme which was initiated by the NDA Government. The Prime Minister said that 

this was a good programme and let it continue. That showed the sign of a good leader, a good Prime 

Minister who will set the path for the other people who will come in future. Even after these 

achievements, I do not know why we are still being criticized. In the two terms of this Government, 

there are many achievements - NREGA, agriculture sector, rural people, and industrial sector. Every 

sector has been taken care of. Our President, in her Address, has clearly accepted. We have not 

concealed anything. She has told, in her Address, "The unexpected and severe drought posed 

special challenges in managing the economy in 2009. My Government joined hands with the States to 

help the farmers in minimizing the impact of this massive adversity. A sum of more than Rs. 4000 

crore has so far been allocated from the National Calamity Contingency Fund and the Calamity Relief 

Fund to the drought affected States. A Diesel Subsidy Scheme was introduced." Then, she says, 

"While we were able to avert any threat to our food security, there has been an unhappy pressure on 

the prices of food grains and food products." This has not been concealed. 

Sir, I should get more time. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You had only seven minutes. Now, it is over. 
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SHRI TIRUCHI SIVA: Sir, I have to rely on what the display board says. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can finish within two minutes. 

SHRI TIRUCHI SIVA: Sir, I have got a lot to say but I have to stick to the time. While being 

brief, I should refer to some points which are most relevant, and, which should be registered in this 

august House. Sir, true federalism based on State autonomy is yet to be realised. The spirit of 

federalism will be established only when the Union Government consults the State Governments 

before taking the appropriate decisions, especially, on issues affecting the livelihood of the people 

living in the lowest strata, the farmers, the labourers and the fishermen; decisions having nationwide 

implications and new draft legislations. 

Sir, I have always been telling here, and, whenever an opportunity comes before us, we say 

something about our State. It is not eulogising our leader or our Government or our State. In this 

federal set-up, the States have an equal responsibility in taking the nation on the path of progress, 

success and development. Sir, I would like to tell one or two more things which the Tamil Nadu 

Government has done. If I say it in a nutshell and in a very brief and fast manner, these are, namely, 

provision of free land to landless poor farmers, free gas stoves and televisions, enhancement and 

improvisation of public distribution system and health insurance scheme, implementation of rural 

development projects and women development projects have made Tamil Nadu one of the leading 

States in the implementation of welfare schemes. 

Sir, 1.85 crore family card holders are being benefited under the scheme of provision of quality 

rice at Rs. 1 per kg. and 4,12,000 women Self Help Gronps with 65,72,000 members have been 

formed, and, their total savings is Rs. 2,062 crores. 

Sir, above all, I should say that the recent Census has given an assessment that there are 21 

lakh mud-walled and thatched-roof huts in Tamil Nadu. If at all, we have to convert these into 

permanent houses with the help of Indira Awas Yojana, a Centrally-sponsored scheme, it will take 

thirty years. So, the Government, on the basis of a fully-funded State Government mega project, has 

planned a new project, namely, Kalaignar Housing Scheme, which will, in six years, convert all the 21 

lakh existing huts into concrete houses. Yesterday, the take off has been there, with the funding of 

1,800 crores in the first phase of nearly three lakh houses. ...(Time-bell rings)... Just a minute, Sir. 

Sir, I would like to say that everyone says that the Government is not doing anything, but, we, 

in the UPA, say that an alliance with the Congress is not on any other terms. It is not the relationship 

of a frog and a rat dragging each other in the opposite direction. We are two bulls taking the bullock  
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cart in the right direction. We realise our responsibility. When we are with the Government, our State 

executes. ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, okay. Please. ...(Interruptions)... 

SHRI TIRUCHI SIVA: Sir, I would like to conclude by quoting the words of Dr. Rajendra 

Prasad. In the concluding session of the Constituent Assembly on 25 November, 1949, he said, 

"What India needs now is nothing more than a set of honest men who will have the interest of the 

country before them". This is what I want to tell other members who are criticizing the Government 

and its progress, about which we are talking. We should, Sir, take pledge at this moment that the 

vision of our President, which has been mentioned in this Address, should be brought into practical 

phase. Thank you. 

डा. ( ीमती) नज़मा ए. हेपतु ा : सर, आपने बोलने का और मेरी पाटीर् ने मुझे टाइम देने का जो मौका िदया 

है, उसके िलए थक य।ू कल रामा जोियस साहब और आपने, दोन  ने एक बात कही थी। ेिसडट मोशन ऑफ थक्स 

पर बोलने से पहले मुझे ो ाइटी की बात करनी है। रामा जोियस साहब ने भी यह बात उठाई, पंिडत जवाहर लाल 

नेहरू जी की एक िच ी पढ़ी और आपने भी कहा िक ेिसडट का जो भाषण है, मोशन ऑफ थक्स है, वह 

यूनेिनमसली रहना चािहए, जबिक उसके अंदर हमारे 6000 अमडमट्स आए ह। 600 से भी कुछ ज्यादा 

amendments आए ह। सर, यकीनन अगर यह ेिसडट सािहबा का अपना भाषण होता, जो उन्ह ने खुद िलखा 

होता, जो वे अपने तौर पर पािर्लयामट के दोन  हाउसेज़ को Article 87(1) के अंतगर्त स बोिधत कर  रही थीं, तो 

कोई बात नहीं थी, हम लोग unanimoulsy उनका शुिकर्या अदा कर देते। मगर यह भाषण तो सरकार का िलखा 

हुआ भाषण है। सरकार उन्ह जो बोल देती है, वे 'my Government' कह कर सुना देती ह। म जब चेयर पर थी या 

यहा ंबैठी हंू, इन 30 साल  म िजतनी बार भी ेसीडट का भाषण हुआ, मेरे िदमाग म यह ख्याल जरूर आया िक 

ेिसडट तो पॉिलिटक्स से परे ह, तो ेिसडट इस सरकार को 'my Government' क्य  कहते ह? हम अंगेर्ज  के 

राज म तो रह नहीं रहे। हमने ि िटश पािर्लयामट से, ि िटश िस टम से कुछ सीखा है, मगर हमने उसम हमारे 

मु क के िहसाब से कुछ पिरवतर्न भी लाए ह। ेिसडट सािहबा ने अपने भाषण म यह कहा और म यह बात रेकाडर् पर 

लाना चाहती हंू, यह शायद लोग  के ध्यान म आई भी हो या नहीं भी आई हो, "My Government' was voted to 

office with a clear-cut mandate to protect and deepen the values of pluralism". जो आपने कल बोला। 

जो कुछ उन्ह ने बोला, म उस पर िट पणी नहीं कर रही। 

म 'my Government' पर िट पणी कर रही हंू। सर, जब यह गवनर्मट election म vote के िलए जाती है, तब 

वह care-taker Government होती है। जब यूपीए की सरकार अपने घटक दल  के साथ election लड़ने के िलए 

गई थी, तो वह care-taker Government थी। वह care-taker Government कागेंर्स पाटीर् की लीडरिशप, 

डीएमके की लीडरिशप और उनके घटक दल  की लीडरिशप म गई थी। वह ेिसडट सािहबा की लीडरिशप म तो 

नहीं गई थी। इसिलए ेिसडट सािहबा का यह कहना िक "My Government' went for elections", I think,  

is  quite  objectionable.  म  इसिलए रेकाडर् पर ला रही हंू िक अगर ेिसडट सािहबा बार-बार 'my Goverment'  
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कहती ह, तो वे िकस जिरए से कहती ह। हमने ेिसडट के दज को, उनके रुतबे को, उनकी ऑिफस को politicise 

कर िदया है। क्या हम ऐसा कर सकते ह? क्या यह हमारे संिवधान की जरूरत है? Is it the necessity under 

Article 87 that the President should say like this? She can address the House. No problem. She can 

address any time she likes, once, twice a year, whenever she likes. लेिकन कई बार आपने देखा होगा िक 

एक ही ेिसडट की ेिसडटिशप म दो बार elections हुए। जैसे कलाम साहब ने एनडीए की सरकार को जनवरी म 

कहा, 'मेरी सरकार' और उसके बाद ही यूपीए की सरकार आई, तो उन्ह ने कहा 'मेरी सरकार'। आज तक यह बात 

मेरी समझ म नहीं आई िक why we have not changed it. Why should the President say it 'मेरी सरकार'? 

Especially, when the Government goes. ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please. ...(Interruptions)... Please. 

डा. ( ीमती) नज़मा ए. हेपतु ा : जब ेिसडट सािहबा ने यह कहा, "मेरी सरकार जब election म गई 

थी", उस व  वह सरकार नहीं थी, वह एक care-taker सरकार थी। म यहा ं िकसी पर िट पणी नहीं कर रही, 

मगर जब हमने अपने संिवधान म बहुत सी त दीिलया ंकी ह, उसम हमने 100 के बराबर amendments की ह, तो 

हम सोचना चािहए िक हम क्य  नहीं कहते, The President can come and address and say 'The 

Government' instead of using the words 'My Government'. ...(Interruptions)... आपको क्या एतराज है, 

आप तो ेिसडट नहीं ह। ‘My Government' के बजाए she can easily say that. ...(Interruptions)... आपकी 

पाटीर् का टाइम है, आप उस समय बोिलएगा, आप मेरा टाइम क्य  खराब कर रहे ह, ...(Interruptions)... I have 

my view point. ...(Interruptions)... 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Please. ...(Interruptions)... Why are you 

interrupting? ...(Interruptions)... Alkaji, please don't interrupt. ...(Interruptions)... 

DR. (SHRIMATI) NAJMA A. HEPTULLA:  The President can easily say, "The Government 

was voted." "यह सरकार voted थी।" उसका मतलब तो यही होता है, 'The Government' बजाए, 'My 

Government' के। जब तक हम संिवधान म त दीली नहीं लाएं और change नहीं कर, मुझे तो इसी हालात म 

discuss करना है। 

सर, हम एक बात कहगे िक तकरीबन 9 महीने पहले जून की 4 तारीख को ेिसडट सािहबा ने election के 

बाद भाषण िकया और उसम उन्ह ने 48 paras पढ़े। अब 9 महीने के बाद 22 फरवरी को जो भाषण आया, उसम 74 

paras थे। अभी एन.के. िंसह साहब बोल रहे थे। उन्ह ने यह कहा िक ैिज़डट सािहबा ने सरकार की तरफ से इतनी 

बात बोली थीं, उनम से िकतनी बात  पर अमल हुआ, उस पर हम इंिडपडटली नहीं बोल सकते। हम दोन  भाषण  

के आमने-सामने रख कर ही बोल सकते ह। 

सर, ेिज़डट गवनर्मट की तरफ से भाषण करती ह, लेिकन जब साल खत्म हो जाता है, तो जो कुछ उन्ह ने 

बोला था, उस पर िकतना अमल हुआ, िकतना एक्शन हुआ, िकतना नहीं हुआ, उसके बारे म कोई बात नहीं होती। 

अगले साल िफर दोबारा आकर वे िरपीिटड भाषण कर देती ह, जैसा अभी एन.के. िंसह साहब ने बहुत िव तार से 

कहा। इसके ऊपर म और अिधक समय नहीं लूंगी। 
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म एक बात और कहना चाहंूगी। यहा ंपर म िसफर्  चार मु  पर बोलना चाहती हंू, क्य िक मेरी पाटीर् के और 

लोग भी बोलने वाले ह। ैिज़डट सािहबा ने अपने फरवरी के भाषण के पैरा 8 और 9 म एक िसक्योिरटी का इ य ू

उठाया था, जब पूना का वाक़या हुआ। मुझे देख कर हैरत हुई िक जहा ंआतंकवाद की, उगर्वाद की, माओवाद की 

और नक्सलवाद की ऐिक्टवीटीज़ बढ़ रही ह, उसकी ि यॉिरटी को खत्म करके उन्ह ने अपने उस भाषण म उसको 

पीछे कर िदया। क्या ैिज़डट सािहबा उसकी इ पॉटस को नहीं समझाती ह? आजकल तो और भी बहुत कुछ देखने 

म आ रहा है। कल म पािर्लयामट म थोड़ा ज दीआ गई थी, यहा ंलॉबी म टीवी चल रहा था। टीवी पर हािफज़ 

मोह मद सईद का भाषण बार-बार िदखाया जा रहा था, जो हम सरहद  से ललकार रहा है। वह हमारे देश की 

इज्जत को ललकार रहा है। बार-बार वह यह भाषण करता है िक हम पािक तान के साथ िमल कर िहन्दु तान पर 

हमला करगे। आजतक मेरी समझ म नहीं आया िक यह सरकार उन लोग  के साथ बात-चीत करने के िलए क्य  

तैयार है? क्या हमारे यहा ंलोग  की कमी है? क्या हमारी आ डर् फोिर्सज़ म कोई कमी है या हमम ग़रैत नहीं रही है 

िक हम उनको मंुहतोड़ जवाब दे सक? हम चुपचाप उनकी बात सुनते ह और हमारे फॉरेन सेकेर्टरी उसके फॉरेन 

सेकेर्टरी से बात-चीत करते ह। हमारे फॉरेन िमिन टर साहब कहते ह िक बात-चीत अच्छी रही, अच्छे वातावरण म 

बात-चीत हुई, लेिकन वे पािक तान से कुछ दूसरी तरह का बयान देते ह। क्या बात है? क्या हमम िह मत नहीं है? 

क्या हम उन्ह मंुहतोड़ जवाब नहीं दे सकते? हम क्य  डर रहे ह? अभी यहा ंपर राम गोपाल यादव साहब बोल रहे 

थे, उन्ह ने भी यही बात कही िक क्या हमारे अन्दर इतनी ताकत नहीं है िक हम पािक तान को बात द िक 

िहन्दु तान क्या है। क्या हम इतने छोटे मु क़ ह िक िकसी से भी डर जाएं? मेरी समझ म यह नहीं आता िक यह 

सरकार बार-बार बात करना चाहती है - उगर्वािदय  से, आतंकवािदय  से, देश दर्ोिहय  से, नक्सलवािदय  से, 

माओवािदय  से, मगर जो यहा ंपर िवरोधी पाटीर् के लोग बैठे ह, िजनम क युिन ट भी ह, िजनके साथ वे पहले बैठे 

हुए थे, दूसरी अन्य पािर्टय  के लोग भी बैठे ह, क्या वह उनसे बात करना मुनािसब नहीं समझती? डेमोकेर्सी का 

मतलब होता है िक आप सबके साथ बात किरए और सबके साथ िमलकर चिलए। हम लोग इनके िवरोधी जरूर ह, 

लेिकन देशदर्ोही नहीं है। देश के िहत म हमारी राय भी ली जा सकती है। इन छ: बरस  म क्या कभी-भी धान मंतर्ी 

अथवा उनके मंतर्ालय के िकसी कैिबनेट मंतर्ी या िकसी अन्य मंतर्ी ने राज्य सभा या लोक सभा म िकसी भी िवषय पर 

हमारे लीडर ऑफ दी अपोज़ीशन को बुला कर बात की है? आतंकवािदय  से बात करने म उन्ह कोई खतरा नहीं 

लगता, उन लोग  से बात करने म उन्ह कोई ऐतराज नहीं है जो देशदर्ोही ह और जो हमारी सरहद  के उस तरफ 

रह कर आतंकवाद फैलाते ह। उनसे तो आप बात कर सकते ह, लेिकन हमसे बात नहीं कर सकते। िकतनी बार हम 

िजकर् करते ह, आतंकवादी, उगर्वादी, माओवादी, नक्सलवादी, अब िसफर्  एक ल ज की कमी रह गई है - बबार्दी, 

जो इस सरकार के अन्दर हम देखने को िमलने वाली है। 

दूसरी चीज़ जो म यहा ंपर बोलना चाहती हंू, िपछली बार जब जून के महीने म हमारी ैिज़डट ने भाषण 

िदया था, तो उन्ह न फूड िसक्योिरटी की बात की थी। सर, इस हाउस म फूड िसक्योिरटी या महंगाई की बात तो 

इतनी अिधक हुई ह िक कभी-कभी मुझे लगता है िक म पािर्लयामट म नहीं बैठी हंू, बि क िकसी स जी मंडी या 

िकराना की दुकान म बैठी हंू। इसका कारण यह है िक यहा ंबात होती है - आलू की, बगन की, मूली की, टमाटर 

की, याज की, स जी की और आटे-दाल की। उदूर् जबान म एक कहावत है - 'हमने तु ह आटे-दाल का भाव बता 

िदया'। िजन लोग  ने इस सरकार को वोट िकया है, शायद यह भी उन लोग  को आज आटे-दाल का भाव बता रही 

है। 
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सर, अभी यहा ंवृंदा कारत जी बैठी नहीं ह, कुछ ही Leftist लोग बैठे ह। जब हम छोटे थे, तो उस जमाने म 

Leftist Movement का बड़ा जोर था। एक बड़े शायर थे। एक शेर मुझे याद आता है। मुझे हैरत है िक इस मु क के 

लोग िकतने ठंडे ह िक वे कुछ कर नहीं रहे ह। वह शेर म आपके सामने पढ़ती हंू। अगर आपको समझ म नहीं आएगा 

तो म उसको explain भी कर दंूगी क्य िक यह ज़रा मुि कल उदूर् है। 

उठो मेरी दुिनया के गरीब  को जगा दो, 

का-ख़े मरा के दरो-दीवार िहला दो। 

िजस खेत म िमलती नहीं इंसान को रोटी, 

उस खेत के हर ख़ो-शै गंदुम को जला दो।। 

िक िजस खेत से एक गरीब िकसान को, एक गरीब इंसान को रोटी नहीं िमलती उस खेत के रहने का 

फायदा ही क्या है? ये जो बड़े-बड़े महल बना कर बैठे ह, जैसा रमा जोइस साहब ने कहा, उनके दरो-दीवार अब 

िहलाने की बात है। यह सरकार जो एक अहंकार म बैठी है, िजन्ह ने आम आदमी के िलए बात की थी, हमारे भारत 

म रहने वाले वे गरीब लोग, वह आम आदमी जब इनके दरो-दीवार को िहलाएगा तब इन्ह अंदाजा होगा िक महंगाई 

और गरीबी की क्या िबसात है? म उसके ऊपर ज्यादा िव तार से नहीं बोलूंगी, क्य िक हमारे वकैया जी ने बहुत 

िव तार से figures वगैरह बताई ह। 

म िसफर्  health पर एक बात कहना चाहती हंू। सर, यहा ंhealth की बात होती है। हमारे ेिजडट सािहबा ने 

भी अपने अिभभाषण म सरकार के कहने पर बोला है िक हमने rural health म यह काम िकया। सर, एक अखबार 

की यह खबर है, िजसम यह िलखा है िक we have two lakh doctors. यह हमारे राज्य सभा म ही िदया गया एक 

जवाब है, िजसम हमारे Health Minister साहब ने कहा िक िहन्दु तान म 7.5 लाख डॉक्टसर् ह। जब Medical 

Council of India के registration म figure देखी गई तब पता लगा िक 2 लाख डॉक्टसर् की कमी है। एक ही डॉक्टर 

अलग-अलग टेट्स म तीन-चार बार रिज टर करा लेता है। सरकार के पास कोई data ही नहीं है िक यहा ंिकतने 

डॉक्टसर् ह, तो आप है थ सिर्वस की क्या बात करते ह? िकतने डॉक्टसर् मर गए ह यह भी नहीं मालमू है। िकतने 

डॉक्टसर् यहा ंसे पलायन करके foreign चले गए ह, वह भी नहीं मालमू है। 

चौथी और आिखरी बात, जो मुझे आपसे कहनी है वह एजुकेशन की बात है। िपछले भाषण म ेिजडट 

सािहबा ने बहुत िह मत और जोर-शोर से कहा था िक हम Right to Education Bill लाएंगे। ठीक है, Right to 

Education Bill आया। यह सरकार तो बहुत-सारे Rights दे रही है। Food security Bill दे रही है तो महंगाई बढ़ 

रही है। पेटर्ोल की कीमत बढ़ रही है तो महंगाई और बढ़ेगी। इस हाथ से नहीं दे रही है तो नाक को इधर से पकड़ 

रहे ह, सीधे नहीं पकड़ रहे ह। अगर price directly नहीं बढ़ा रहे ह तेल की तो indirectly बजट म ला कर बढ़ा रहे 

ह। यहा ंहम लोग  ने Right to Education Act पास िकया। सर, पता नहीं उस पर आपने भी बोला था या नहीं, 

लेिकन मने तो बोला था। हमारी तरफ से बहुत-से लोग  ने बोला था। हम लोग  को खुशी हुई िक सरकार ने 

education की बात कही। सर, म आपको उसके आंकड़े बताती हंू। आप Right to Education की बात करते ह और 

इस भाषण म ेिज़डट सािहबा ने बोला िक हमने िबल पास िकया है और education दे रहे ह। Right to Education  
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Act के बाद यह हुआ है िक less than half of India's children between the age of 6-14 years go to school. 

A little over one-third of all children who enrol in the grade-1 each grade-8. At least, 35 million 

children in the age of 6-14 years do not attend school. Fifty-three per cent of the girls in the age of 5-

9 years are illiterate. यह बहुत ल बा है। म इसम समय नहीं लेना चाहती। म िसफर्  यह बोलूंगी िक जब Right to 

Education Bill पास िकया, एक्ट बनाया, तो कोई action plan भी बनाना चािहए था। इस भाषण म ेिजडट 

सािहबा ने free education की बात कही है। मगर free education कौन देगा? कहा ं से पैसे आएंगे? िकधर से 

उसका allocation होगा? यही सवाल जब हमने HRD Minister से पूछा था तब उन्ह ने बहुत गु से से हम लोग  को 

चुप करा िदया। हमने यह कहा िक ठीक है, हाथ कंगन को आरसी क्या, थोड़े िदन  म यह पता लग जाएगा िक पैसा 

कहां से आएगा और ये बात जो िसफर्  पेपर पर बनाने की होती ह उसके बारे म आम आदमी को पता चल जाएगा। 

तीसरी चीज़, ेिजडट सािहबा ने अपने भाषण म direct foreign investment की बात की है। सर, आपके उस तरफ 

गोवा के एक एमपी ी शान्ताराम नायक साहब बैठते ह। उनसे मेरी बात हो रही थी। मने अखबार म खबर पढ़ी िक 

गोवा म बाहर के लोग, खास तौर पर Russian nationals आकर बहुत ज्यादा ोपटीर् खरीद रहे ह। वहा ंपर उनके 

ारा ोपटीर् खरीदने के साथ-साथ, cultural change आ रहा है। वहा ंलोग nudist colony बना कर नंग-धड़ंग 

beaches पर घूम रहे ह। क्या हमारे देश को ऐसा ही direct investment चािहए िजसम बाहर के लोग हमारे यहा ं

आकर हम indirectly occupy कर ल? क्या यही direct investment की बात है? 

हम इस सरकार के बारे म दूसरी और बात भी कह सकते ह? ेिजडट सािहबा ने बड़ा ल बा भाषण िदया। 

अगर म दोन  भाषण  को िमलाऊं तो ये 100 पेजेज़ से ऊपर होते ह। इसीिलए मुझे यह लगता है िक हमारे लोग  ने 

इसम करीब 600 अमडमट्स िदए ह। सर, कई बार ऐसा हुआ है िक ेिजडट का Motion of Thanks, with 

amendments गया है। ऐसा दो बार तो मेरे सामने गया है। इस बार भी लगता है िक ेिजडट का Motion of 

Thanks काफी amendments के साथ जाएगा। 

ेिजडट सािहबा ने मिहलाओं के आरक्षण िबल की बात भी की है। आपने मिहलाओं के िबल की बात की, 

मिहलाओं को जो हुकूक नहीं िदए जा रहे थे, उनके बारे म आपने बहुत सी बात उठायीं। माया जी ने मुझे अभी 

बताया िक 8 तारीख को मिहला आरक्षण का िबल आ रहा है। Opposition ने बजट के समय एक बड़ी अच्छी िमसाल 

पेश की। सब साथ िमल कर बाहर गये, अच्छा लगा। वष  के बाद opposition एक होकर तैयार हुई। म उ मीद 

करती हंू िक जब आप महंगाई पर इतनी एकता िदखा सकते ह तो मिहलाओं के िबल पर भी आप अपनी एकता 

िदखाएंगे। कोिशश कीिजए िक हम, आप, ले ट और इस सरकार की स ाधारी पाटीर्, सब िमल कर मिहलाओं को 

33 परसट िरजवशन द। हमारे यादव जी बोल रहे थे, म उनकी सब बात  से सहमत थी, केवल एक बात से सहमत 

नहीं थी। पुरुष  के िरजवशन की बात आई। आप 60 वषर् स ा म रहे, 60 वषर् तक सारे फल खाये, अब तो आप हम 

थोड़ी-सी जगह दे द। हम आपसे ज्यादा तो नहीं मागं रहे ह? केवल 33 परसट मागं रहे ह। मुझे उ मीद है िक 8 

तारीख को जब यह िबल आएगा तब आप लोग तैयार ह गे। 

मुझे याद है िक सबसे पहले मने उस जगह से, जहा ंसे िड टी चेयरमैन के तौर पर बैठती थी, वहा ंसे मने यह 

बात उठायी थी और उस व  सब लोग  ने ताली बजा कर उसका वेलकम िकया था, िकसी ने मुखालफत नहीं की  
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थी। मगर, मुझे कुछ शक लग रहा है, इसिलए म इन चन्द बात  के साथ कहंूगी िक म ेजीडट सािहबा को शुिकर्या 

तो अदा करती हंू िक व ेधोड़  की टाप  और fanfare के साथ आयीं। मगर हम उनके भाषण म amendments करके 

जरूर िभजवाएंगे तािक उनको अंदाजा हो और जब वे अगली बार भाषण करने आएं तो वे 'My Government न 

कह, अगर व े'The Government' कह तो बेहतर होगा। आपका बहुत-बहुत धन्यवाद। 

SHRI B.K. HARIPRASAD (Karnataka): Thank you, Mr. Vice-Chairman, Sir. I rise to support 

the Motion moved by Professor P.J. Kurienji to thank Her Excellency, the President, Shrimati 

Pratibha Patilji, for addressing both the Houses of Parliament. It was, as spoken by many of our 

colleagues, maybe, customary, but this time, when Her Excellency was speaking, she did not 

confine to a speech alone. In her speech she said, whatever the programmes chalked out by the 

Government, she is hoping that in the coming decade, she has clearly marked the road map for the 

whole decade. Sir, in her speech, she has expressed her tribute to the people who have died in the 

bomb blast in Pune. Pune, historically is known in this country for various reasons. Way back in 1934, 

a bomb was hurled on Mahatma Gandhi. We take the name of Mahatma Gandhi. It is a very 

unfortunate thing that when the programme named after Mahatma Gandhi, that is, the National Rural 

Employment Guarantee Scheme, some of them tried to ridicule it. It is very unfortunate. 

It is very unfortunate. But the President of USA says that the man who has influenced him 

most in his life is 'Mahatma Gandhi'! The foreigners proudly take the name of 'Mahatma Gandhi'. I 

do not know what is wrong with our own people! When hon. Kurienji initiated the debate, he has 

rightly referred to the Presidential Address when she insisted on the secular fabric of this nation. Sir, 

way back in 1885 when the Congress Party was formed, the essence of forming the Congress Party, 

the principle of forming the Congress Party was to ensure secular ethos. Unfortunately, over a period 

of time, it has got a severe beating. Even then, it has survived! If you go into the history, Sir, it is not 

that political party alone, it is not the Congress Party alone, which supports the secular fabric or the 

secular ideology. Way back in 1937, in the Constituent Assembly, when there was a vote, there was 

Muslim League on one side, Hindu Mahasabha on the other side and the Congress Party on yet 

another side. Though the country had 80 per cent of Hindus, almost 25 per cent of the minorities had 

got a drubbing in that counting whereas Muslim League did not vote even 0.2 per cent and the Hindu 

Mahasabha did not vote even two per cent of the votes. That shows. ...(Interruptions)... That 

shows the thinking of the people in the country about secular ethos. The ideology of this country is 

secular where the people believe in living in brotherhood. 
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Sir, from the principal Opposition Party, BJP, while initiating the debate, my senior colleague 

Venkaiah Naiduji and former Congress leader, Najma Heptullaji were very critical of the Address 

made by the President. Venkaiah Naiduji has gone even to the extent of saying that the Government 

has run out of ideas! It is very unfortunate, of course. In the political agenda, when the NDA was 

ruling, for almost eight years, there was no mention of the farmers, labourers or the youth. Sir, 

Venkaiah Naiduji is very good at using cross words. He uses very accurate words in his speeches. 

He was speaking on 'price rise'. In Hindi, he said: जब भी कागेंर्स आती है, महंगाई आ जाती है। Probably, 

he has forgotten that he was in treasury bench for almost eight years. Sir, if I quote, between 1990 

and 1991, the kerosene price was Rs.2.77 paise; in March, 1998, they brought it down to Rs.2.52 

paise. While demitting the office in May, 2004, they raised the price to Rs.9/-. It is almost a 258 per 

cent increase. Over a period of years, the price of fuel was raised almost 32 times. And the LPG 

cylinder, Sir. They talk of aam admi, and they are ridiculing the approach of UPA-II! If you take the 

domestic LPG cylinder rates from 1991 to 2010, it was Rs.57.60 paise in 1991. While they were 

quitting the office in 2004, the LPG price was Rs.241/-. Who raised this price? There was no UPA. 

NDA was all powerful! So, just for the sake of criticising, the principal Opposition Party was very 

critical of the Presidential Address. But, in 2004, the Congress President, Shrimati Sonia Gandhi, 

and Dr. Manmohan Singh brought in this Bharat Nirman Programme. Under the Bharat Nirman 

Programme, the flagship programmes are the National Rural Employment Guarantee Scheme, the 

Sarva Shiksha Abhiyan, the Jawaharlal Nehru National Urban Renewal Mission, the Rajiv Gandhi 

Gramin Vidyutikaran Yojana, the National Rural Health Mission, etc. These are some of the major 

flagship programmes taken up by the UPA-1. At that point of time, an amount of Rs.1,75,000 crores 

was allocated for these programmes to bring back the national political agenda on the track. We 

have seen, when the earlier Government was ruling, that there was no place for the real aam admi in 

their agenda. Their political agenda was entirely different. It was either regional or communal. Such 

was their agenda which we had seen. It is to bring back the nation on the track of prosperity, Dr. 

Manmohan Singh and Shrimati Sonia Gandhi have brought this Bharat Nirman Programme and 

through this Programme we have launched many programmes which are helping the aam admi. It is 

very heartening to note that the BJP, after a long break, is discussing about the aam admi instead of 

discussing the mandir, Ayodhya and all. The birth of Jan Sangh was purely on the basis of some 

hidden agenda like Ayodhya, common civil code and article 370. These are the three major 

foundations  of  Jan  Sangh.  Venkaiah Naiduji was saying that the Maoists should come out and fight  
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the elections. Well, they may be outsourcing it to somebody to fight the elections. That is the case 

with the Bharatiya Janata Party also. Their parent body does not fight the elections. They outsource it 

in the name of BJP. We should realise that in a democracy we should go to the people and whoever 

the people elect or select would govern the country. That is the essence of democracy. But 

unfortunately I don't understand what Venkaiah Naiduji was saying about outsourcing of the 

candidates. It is very unfortunate in a democracy. But it is not practised by the Congress, The 

Congress programmes or the Congress ideology is outsourced by the people of the country and not 

by any hidden organisation or any organisation which is undemocratic. 

Sir, in the past six years, the Government has taken some major steps like the Right to 

Information Act. It is one of the major Acts which has been passed for transparency in the 

administration and as a result the programmes which have been launched by the Government reach' 

grassroots level. We know that there is no dearth of programmes in this country; there is no dearth of 

laws in this country. But as regards the implementation part, what I have seen is that the laws are 

bypassed sometimes and the programmes are derailed by the powerful lobbies which are there in the 

State or even in the Government. The Right to Information, the Right to Education, the Right to 

Work, the Right to Food, etc., are very helpful. These are some of the major programmes which are 

taken up by the UPA-1 and UPA-2. Sarva Shiksha Abhiyan, the Jawaharlal Nehru National Urban 

Renewal Mission, the Rajiv Gandhi Gramin Vidyutikaran Yojana, the National Rural Health Mission, 

etc. • These are some of the major flagship programmes taken up by the UPA-1. At that point of 

time, an amount of Rs. 1,75,000 crores was allocated for these programmes to bring back the 

national political agenda on the track. We have seen, when the earlier Government was ruling, that 

there was no place for the real aam admi in their agenda. Their political agenda was entirely different. 

It was either regional or communal. Such was their agenda which we had seen. It is to bring back the 

nation on the track of prosperity, Dr. Manmohan Singh and Shrimati Sonia Gandhi have brought this 

Bharat Nirman Programme and through this Programme we have launched many programmes which 

are helping the aam admi. It is very heartening to note that the BJP, after a long break, is discussing 

about the aam adrni instead of discussing the mandir, Ayodhya and all. The birth of Jan Sangh was 

purely on the basis of some hidden agenda like Ayodhya, common civil code and article 370. These 

are the three major foundations of Jan Sangh. Venkaiah Naiduji was saying that the Maoists should 

come out and fight the elections. Well, they may be outsourcing it to somebody to fight the elections. 

That is the case with the Bharatiya Janata Party also. Their parent body does not fight the elections.  
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They outsource it in the name of BJP. We should realise that in a democracy we should go to the 

people and whoever the people elect or select would govern the country. That is the essence of 

democracy. But unfortunately I don't understand what Venkaiah Naiduji was saying about 

outsourcing of the candidates. It is very unfortunate in a democracy. But it is not practised by the 

Congress, The Congress programmes or the Congress ideology is outsourced by the people of the 

country and not by any hidden organisation or any organisation which is undemocratic. 

Sir, in the past six years, the Government has taken some major steps like the Right to 

Information Act. It is one of the major Acts which has been passed for transparency in the 

administration and as a result the programmes which have been launched by the Government reach1 

grassroots level. We know that there is no dearth of programmes in this country; there is no dearth of 

laws in this country. But as regards the implementation part, what I have seen is that the laws are 

bypassed sometimes and the programmes are derajjed by the powerful lobbies which are there in the 

State or even in the Government. The Right to Information, the Right to Education, the Right to 

Work, the Right to Food, etc., are very helpful. These are some of the major programmes which are 

taken up by the UPA-1 and UPA-2. 

Sir, in the President's Address, she spoke about inclusive growth. Even the UN Charter clearly 

says that a human being should have a decent employment and he should have a decent living. Let 

us take the statistics of the Planning Commission. Almost 27 per cent of the population is below the 

poverty line. You can imagine their fate, their status of living. They don't have any kind of job. When 

there is international pressure, when there is a common law that a human being should have a 

decent job, a decent employment and a decent living, it is very unfortunate that even after 60 years of 

our Independence we still try to have programmes for them. 

But unfortunately, without the strong and constructive opposition, proper programmes could 

not be taken up or implemented for these people. As Shri Raja was rightly saying, though we are the 

4th biggest economy in the world, but in terms of Human Development Index – it is the World Bank 

report, as Shri Shantaram Naik was saying – we stand at 134. The irony is, we are the 4th powerful 

economy and at the same time, our number is 23rd so far as the poorest countries of the world are 

concerned. A lot more has to be done. The political agenda, the economic agenda should focus on 

the development of this aam admi. Sir, Najmaji was asking – she has left – what the Government is 

doing about some fellow speaking from Pakistan. Why should we speak to him? He is a terrorist. We 

will answer him in the way he deserves. There is no question of discussing it with those terrorists. But  



 286

when there was an attack on Parliament, when there was an attack on Raghunath Mandir, when 

there was an attack on Akshardham in Gujarat, the Congress Party, as a responsible political party, 

gave full support to the Government to take necessary steps. The whole Army was made to line up 

on the borders for almost one year. Who stopped them from taking action? Why point at the 

Congress Party, why point at the UPA for not taking any action? There is no need for any lessons 

from any political party; the Congress Party does not need any lesson, as far as the security of the 

country is concerned. 

As far as the decision of the Government especially on urban housing and concentrating on 

slums is concerned, it all depends on the State Governments. If the State Government gives the 

patta or the ownership right – Shri S. Jaipal Reddy is here – the Government is intent on giving them 

financial assistance for construction of houses. Sir, this is my 12th year in Parliament. I have been in 

the Standing Committee on Urban Development and also in the Consultative Committee for a long 

time. It is a very unfortunate thing that whenever the programmes are launched for these vulnerable 

and poor sections of the society, there is no helping hand from anywhere. Because there is a 

compulsion and there is a commitment, we announce these programmes. To get a land for 

rehabilitation of slums dwellers, it is a Herculean task; whereas, if you want to start a golf course, 

within 24 hours you get the permission. Because most of the bureaucrats and IAS officers are there, 

they get the permission on one phone call. For any kind of club, etc., there is no dearth of land. But 

for the rehabilitation of slum dwellers, it is a very tough task, Shri Siva was rightly saying that in Tamil 

Nadu they have launched a programme to rehabilitate almost 21 lakh slum dwellers. Let me point out 

here that Tamil Nadu is the pioneer in constructing houses for slum dwellers. They did that way back 

in 1960s. This slum development programme or rehabilitation programme is unique one. I think the 

country should adopt such kind of modalities so that the slum dwellers get a better deal. 

Sir, the other important point that has been mentioned by the hon. President is about the 

Communal Violence Bill, 2005. This Bill should be brought to this House and passed as early as 

possible. 

Sir, this Bill should be brought before this House and it should be passed as early as possible 

so that we can take care of the displaced people whether they are from Bangladesh or Sri Lanka or 

Tibet. Sir, I come from the State of Karnataka where we have two camps for Tibetan refugees. We 

have a refugee camp for Tamils also. Even, the Bangladeshis are there. Unfortunately, people who 

have been affected by communal riots in Gujarat and the communal riots in Kandhamal in Orissa are  
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nowhere. There is no rehabilitation programme for them yet. They are without shelters. They are 
living in pitiable conditions. Before something serious happens, Sir, this Bill should be passed and 

the people displaced because of communal riots should be provided protection. The Government 
should give them all kind of help because they have been driven out of their homes by our own 

people. 

Sir, as far as the health sector is concerned, I again come back to the decision taken during 
the NDA regime. They had sanctioned five AIIMS-like institutions to be set up in places like Jaipur, 
Bhopal, Patna, Bhubaneswar and Shillong in the North-East. They had totally forgotten the southern 

part of India. Their argument was that the southern part of India was well-equipped so far as medical 

facilities were concerned. Sir, being well-equipped with medical facilities is not the issue. The issue is 
that of a poor man's access to health facilities. AIIMS is such an institution where any ordinary man 

can walk in and have access to medical facilities. The people in the southern part of the country are 
being denied this access. I appeal to the Government that this shortcoming should be removed by 
opening up an AIIMS-like institution somewhere in the south. It could be in Goa, in Hyderabad, in 

Chennai, in Trivandrum, in Bangalore and so on. We are ready to give land for this purpose. 
Unfortunately, in most of the Budgets, they have been giving some kind of financial assistance for the 
upgradation of the existing hospitals. That has not been enough. We expect the Central Government 

to provide for the establishment of an AIIMS-like institution for the people living in the southern part of 
the country. 

Then, the other issue is regading the Department of Social Justice and Empowerment. Sir, 

since the last Budget, there has been a 75 per cent increase in the allocations for this department so 
as to benefit the vulnerable sections of the society like the Dalits, the OBCs, the tribals, the 
physically-challenged and the destitute women. I urge upon the Government to also increase the 

amount, of scholarships for pre-matric, matric, post-matric, graduate and post-graduate students 

coming from these vulnerable sections. 

Sir, some hon. Members have mentioned the statement made by Shri Shashi Tharoor. He is a 

new entrant in politics. He has been elected by the people of Trivandrum. Now, he has made some 
statement. And he has clarified immediately after that that the position of the Government remains 
unchanged, that the decisions are taken on the basis of the guidelines of the Government and so on. 

Sir, he has clarified it and I don't think there is necessity for any further clarification by the hon. Prime 
Minister. The senior Minister, Shri S. M. Krishna, has also made a statement today regarding Prime 
Minister's visit to Saudi Arabia. 

Finally, before I conclude, I would like to say that you should not merely criticize the 

Government. Yes, Shri N. K. Singhji was also critical of the Government, but he has also given 
certain suggestions to the Government about issues concerning women. 
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Education is other important area where a lot of investment has to be made. I come from a 
State where there is no dearth of capitation colleges and schools. But unless Government schools 

with high standard come up, we cannot fulfil the desire of poor students who want to study but there 
are no facilities for them. Sir, the Address of the President has got a lot of hope. In her Speech, she 

has clearly given a roadmap for the decade. I hope the programmes which have been launched by 

the UPA-I and UPA-II would be implemented properly so that the poor man and the aam aadmi get 
all the benefits. Sir, with these words, I conclude my speech. Thank you, Sir. 

ी मोह मद अमीन (पि चमी बंगाल) : सर, मुझे जो आपने बोलने का मौका िदया, इसके िलए आपका 

बहुत-बहुत शुिकर्या। मोहतरमा रा टर्पित जी के भाषण को पढ़ने के बाद ऐसा लगता है िक हमारे देश को आज 

िकतने चैलजेज़ का सामना करना पड़ रहा है, उसका कोई जवाब उसम नहीं िमलता है। इस एतबार से बहुत 

मायसूी होती है। िमसाल के तौर पर महंगाई बढ़ती जा रही है। क्या यह महंगाई कम होगी, इस भाषण म इसका कोई 

इंडीकेशन नहीं है। इस भाषण के बाद जो बजट आया है, उस बजट म भी डीज़ल और पेटर्ोल के दाम बढ़ा िदए गए। 

इसके मायने यह है िक अब तक जो महंगाई है, यह यहीं नहीं रुकेगी, बि क इसके बाद भी और एक राउडं  महंगाई 

की मार गरीब लोग  के ऊपर पड़ेगी। देश म बेकारी बढ़ रही है। रा टर्पित के भाषण म ऐसी कोई बात देखने को नहीं 

िमलती िक इस बेकारी को कम करने की तरफ कोई कदम उठाया जा सकता है। महंगाई का जो सवाल है - हम 

लोग यह समझाते ह िक महंगाई को रोकने का जो रा ता है, उस रा ते पर यह सरकार कदम रखना ही नहीं चाहती 

है। महंगाई रोकना संभव है - इस बात पर हम यकीन करते ह। वामपंिथय  की तरफ से जो ोगर्ाम रखा गया है, 

उसम यह कहा गया है िक सबसे पहला काम देश म भिूम सुधार, लड िरफॉमर् करना चािहए था, वह हुआ नहीं है। 

लड िरफॉ सर् के बारे म उसम एक ल ज़ भी नहीं कहा गया है। अभी तक जमीन का बड़ा िह सा मु ी भर लोग  के 

हाथ म है इसिलए पैदावार के ऊपर भी उन्हीं की िगर त है और िसवाय लड िरफॉमर् के गरीब लोग  की कु वत-ए-

खरीद बढ़ाने का दूसरा कोई रा ता नहीं है। िजतना लड िरफॉ सर् हुआ भी है, उसका भी ज्यादा िह सा पि चमी 

बंगाल और केरल म हुआ है इसिलए वहा ंमहंगाई का ज़ोर भी कुछ कम है। अगर मेरे पास व  होता तो म आपको 

बाजार भाव कोट करके बता सकता था। अगर लड िरफॉमर् से लोग मायसू हो जाए ंतो ी-केिपटिल ट िरफॉमर् का 

क्या होगा और देश को आगे बढ़ाने के िलए क्या रा ता िनकलेगा? अभी भी हम लोग यह कहते ह िक अगर सरकार 

महंगाई के मसले को संजीदगी से हल करना चाहे तो जब िकसान  के खेत म फसल पैदा होती है, उस समय उनके 

िलए उनकी जरूरत भर का छोड़कर करके बाकी तमाम फसल का मुनािसब दाम िकसान  को देकर सरकार उसे 

खरीद ले, उसकी ोक्योरमट करे, ऐगेर्िसव ोक्योरमट करे और उसके बाद राशन काडर् के ऊपर कंटर्ोल रेट पर 

तमाम देश म उसकी स लाई की िज मेदारी ले, िजसम केन्दर्ीय सरकार के साथ िरयासती हुकुमत भी सहयोग 

करगी, कोऑपरेट करगी और महंगाई एक साल के अंदर काबू म आ जाएगी। लेिकन यह क्य  नहीं होता है? 

इसिलए नहीं होता है िक अगर उस रा ते पर सरकार चले तो जो िबचौिलए ह, जो िमडल मैन ह, जो सबसे ज्यादा 

लटू मचाते ह, इनका खात्मा हो जाएगा। यही वे लोग ह जो चुनाव के मौके पर हुक्मरा ंपािर्टय  की तहवील म अरब  

रुपए का चदंा डाल देते ह। 

इस पैसे को लेकर चुनाव जीतकर लोग राजग ी पर जाकर बैठ जाते ह और िफर उनको कहते ह िक अब 

हमारा राज चलेगा और तु हारी लटू चलेगी तथा पाचं साल तक जनता को लटूो। दोन  के अंदर एक अनहोनी  
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6.00 P.M. 

एलाएंस एक नापाक इितहास काम करता है इसिलए लोग मंुह देखते रह जाते ह और बाजार की महंगाई बढ़ती 
चली जाती है। यही बात इस साल भी होगी। हम लोग  ने सरकार से कहा था िक गोदाम म जो अनाज भरा हुआ है - 
चावल, दाल, गेहंू◌ं और शक्कर, इनको स ते दाम पर हर पिरवार को दो रुपए िकलो के िहसाब से हर महीना 35 
िकलो सरकार दे तो पूरे देश म जो भखुमरी है, तकलीफ ह, वे दूर हो जाएगंी। इसम अ सी हजार करोड़ रुपए की 
सि सडी लगेगी। लेिकन इसको सरकार ने मंजूर नहीं िकया और कारपोरेट सैक्टर को चौरासी हजार करोड़ रुपए 
की टैक्स म छूट दे दी और उनको माफ कर िदया। लोग  को यह बात समझाने म िजतनी देर लगे उतने ही िदन  
तक इनकी सरकार चल सकती है। िजस िदन लोग यह समझ जाएंगे िक यह सरकार गरीब  की तसलीम महर 
करके कारपोरेट सैक्टर व बड़े लोग  की मददगार बनी हुई है उसी िदन हालात बदल सकते ह। 

सर, मेरा दूसरा पोइंट िहन्दु तान की फॉरेन पॉिलसी के बारे म है। एक जमाने म जो आजाद िवदेश नीित थी, 
वह आज नहीं है। कहने को चाहे कोई कुछ भी कह ले। लेिकन हकीकत यह है िक इण्डो-यू.एस. न्यूक्लीयर डील के 
बाद हमारी फॉरेन पॉिलसी बदल गई है। उसकी वजह क्या है िक इस डील की एक शतर् यह बात भी िलखी हुई है िक 
िहन्दु तान की िवदेश नीित अमेिरका की िवदेश नीित से मेल खाती हुई रहेगी। ऐसा है िक यह नहीं इस बात का 
सािर्टिफकेट अमेिरका का रा टर्पित हर साल अमेिरकी कागेंर्स को देगा। यह एगर्ीमट हो चुका है और इसके बाद भी 
आप यह दावा करगे िक हमारी फॉरेन पॉिलसी आजाद पॉिलसी है। इस व  अमेिरकी सा ाज्यवाद सारी दुिनया की 
सबसे बड़ी जािलम ताकत है। कम से कम ईरान और अफगािन तान म जो कुछ हुआ उसके बाद तो यह बात 
समझाने म कोई शक-सुबहा नहीं रह जाता है। रा टर्पित जी के अिभभाषण म एक जगह यह बात िलखी हुई है िक 
हम लोग तहरीके आजादी िफिल तीन की िहमायत करते रहगे। ठीक है जुवानी तो यह बात सुनने म अच्छी लगती 
है, लेिकन अगर इस बात को िदल से अमल िकया जाए तो यह भी हकीकत है िक इस व  इज़रायल के हिथयार  
का सबसे बड़ा खरीदार िहन्दु तान है। ये दोन  बात तो मेल नहीं खाती ह। अगर तहरीके आजादी और िफिल तीन 
की िहमायल करना है तो इज़राइल के साथ हिथयार  की खरीदारी बंद करना चािहए। अगर यह काम सरकार 
करती है तो हम यह मानगे िक हा,ं आप िफिलि तिनय  के साथ ह। इसम एक जगह मॉयनोिरटी के बारे म यह भी 
िलखा हुआ है िक The multi-sectoral development programme for minority concentration has started 
well. Started well के मायने क्या हुए, हमारे पास जो िहसाब है वह यह है िक 11व पाचं साला लान म 66 करोड़ 
रुपया रखा गया है िजसम से 5.18 करोड़ रुपया यानी पाचं परसट से ही कुछ ज्यादा खचर् हो पाया है, बाकी पैसा तो 
खचर् ही नहीं हुआ है। तो जब खचर् ही नहीं हुआ है तो उससे मॉयनोिरटी को क्या फायदा पहंुचेगा। तो इस बात के 
ऊपर भी नजर डालने की जरूरत है। जहा ंतक दुिनया की मौजूदा हालात का ता लुक है, जब तक पूंजीवाद रहेगा 
तो गरीब  का क याण नहीं हो सकेगा। यह पूंजीवाद क्या है: 

"कलेजा फंुक रहा है और जवा ंकहने से आरी है, 

बताओं क्या तु ह क्या चीज, यह शरमाएदारी है। 

पकड़ कर हाथ सारेकच्चे-पक्के छीन लेती है, 

यह डायन है, भरी गोद  से बच्चे छीन लेती है। 

चबा कर हि या ंइंसान की दुिनया म जीती है, 

इसे जब यास लगती है, तो ताजा खून पीती है।" 

ऐसी एक ताकत के साथ हाथ िमलाकर चलने से िहन्दु तान का क याण कभी नहीं होगा, यहा ंके लोग  का 

भला कभी नहीं होगा। इसीिलए मुझे तो रा टर्पित जी के इस अिभभाषण से मायसूी हुई है और म िकसी तरह से 

इसका समथर्न नहीं कर सकता। हम लोग अ टरनेिटव पॉिलसी के िलए अपनी ज ो-जहद जारी रखगे और मुझे 

इस बात का पक्का यकीन है िक मौजूदा हालात जैसे ह, उसको इस देश का आवाम ही बदल सकता है, क्य िक 

वही इस देश का सच्चा मािलक है, हक़ीकी मािलक है। 
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SHRI SHANTARAM LAXMAN NAIK (Goa): Till what time are we going to sit? 

MR. DEPUTY CHAIRMAN: The BAC has decided up to 7.30 P.M.  यही ठीक है िक बात हुई थी। 

अब आप बैठ जाइए। आप सात बजे तक तो बैठ जाइए, बाद म देखगे। ...(Interruptions)... It is your 

responsibility.  

SHRI B. K. HARIPRASAD: Sir, he is worried about the Cabinet meeting. 

MR. DEPUTY CHAIRMAN: No, the Parliament is not bothered about the Cabinet meeting. The 

House should go on. It is your responsibility. 

DR. K. MALAISAMY (Tamil Nadu): Thank you, Mr. Deputy Chairman, Sir. I am the second 

speaker from AIADMK to speak on the subject. Sir, we are in the midst of playing the role of 

exercising the Motion of Thanks to the President's Address. Sir, the President's Address has been 

well  prepared  by  the  bureaucrats  and  the  concerned people and they have rightly vetted as done  
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earlier. Sir, we have been listening to the UPA Government's side and the Opposition and I have 
heard both the sides. The speakers from the other side were able to highlight what they have done in 

the Government and they are speaking high of their achievements. On the other hand, the 
Opposition has countered the other side. Sir, as far as I am concerned I am willing to appreciate the 

plus points and, at the same time, I want to criticise the minus points. Sir, when we want to assess 

the outcome of an issue, then, we are reminded of the famous couplet of Saint Thiruvallavur. 

"Kunam Nodi Kutvam Nadi Avatvul Migainodi Mikka Kolal". 

When there is a plus and minus of an issue we have to assess a way and see which are the 

pluses and which are the minuses. Depending upon which of them are more, decision will go 

accordingly. This is what the great Saint Thiruvallavur has said. As far as I could see, when I assess 
the plus and minus points of the President's Address, I am able to see that there are certain 

highlights in terms of housing, in terms of road connectivity, in terms of facilities given to the ordinary 
people. According to me, there are umpteen number of omissions, particularly in terms of safety and 
security of the people and in terms of high rise price etc. These are all some of the major areas which 

the President's Address has not elaborately divulged at all. Sir, as far as any form of Government is 
concerned; I have been taught that the three ingredients which are necessary for any form of 
Government are Amaidi, anandam and arogyam. In other words, in English, amaidi means peace 

and security, anandam means happiness and arogyam means health. Health, happiness, peace and 
security are the basic things which are needed for any society in any form of Government. 

Irrespective of any form of Government, these are the basic things needed. I am inclined to ask: Is 

the President's Address able to substantiate whether there is enough peace and security, whether 
there is enough happiness, whether there is enough health? As far as I could see, the Government 
has given a lot of schemes. There is no doubt about it. 

Whether the schemes have reached the beneficiary is not at all seen here. As far as I could 

see, over a period of six decades since independence the Government has not at all achieved its 
objectives. There is one-sided growth or lopsided growth. There is no balanced growth in the 

country. The rich is becoming richer and the poor is becoming poorer. This is the ground reality. With 
the result, whatever they do, it does not reach the needy. The most important point I would like to 
insist upon is, whatever they wanted to achieve has not been achieved. In other words, to do 

anything, one should have an objective. To implement the objective, there should be a structure. To 
activate the structure and to carryout the objective, there must be enough manpower. Ultimately, 
there should be operation. So, objective, structure, manpower and operation are the 4 elements that 

are needed for effective administration. On the one hand, I would say, whatever may be the scheme, 
it has not reached the targeted group at all and, on the other, it has reached to the wrong side. 

Whether there is growth. Yes; definitely, there is growth. But, the growth has not reached to the 

targeted group for whom we are very much concerned. So, the growth and development did not 
reach the backward, did not reach the poor, did not reach to tribals, did not reach the Scheduled 
Caste, etc. This is what I am trying to say. 
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My second important point is, that the Govt. are talking about subsidy, welfare schemes, free 
doles, etc. Many-a-time, ruling Government, whether it is the Central Government or the State 

Government, is more concerned about the short-lived gains. To catch votes, the Government does 
something temporarily, will go all out and give subsides, freebies and other welfare measures. As a 

result, the people are made to eke out their livelihood on free doles and, with the result, they become 

lazy. They don't go to work. So, the workshop is closed for want of people and, ultimately, the 
production falls and the prices go up. It is a cumulative effect one-after-the-other. So, what I mean 
to say is that the policy of the Government to give more and more subsidies or concessions is not 

actually reaching the needy at all. As I told you earlier, take the case of the laudable scheme – 

NREGA. Sir, as a Member of the Public Accounts Committee, I wish to bring to the notice of this 
august House that the Committee has recently conducted an audit to find out the ills and evils in 

implementation of the NREGA. It has conducted inspection and found that benefits have not at all 
reached to the eligible persons and funds are diverted or misused. All the malpractices which you 
and I think of are found in the implementation of this scheme. Govt. are saying that the NREGA has 

done wonders. Actually, the ground reality is otherwise. It has not reached the person for whom it is 

meant. 

Sir, Mr. Siva is here. He is making tall claims about what is being done in Tamil Nadu. I am 

able to read his papers that 21 lakh houses are going to be built. Okay. They have built several 
Samattuapurams. I am told that Samattuapurams houses are falling! Sir, within a period of 10 years 

there are a lot of cracks to the houses. I have got the details. ...(Interruptions)... 

SHRI TIRUCHI SIVA: Sir, what is this? 

DR. K. MALAISAMY: Sir, I am not yielding ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Siva, I cannot ask him to confine to a particular thing 

...(Interruptions)... Please sit down ...(Interruptions)... 

SHRI TIRUCHI SIVA: Sir, it would be better if he confines himself to the President's Address 
...(Interruptions)... We never disturbed ...(Interruptions)... 

DR. K. MALAISAMY: Sir, the ground reality is totally different. ...(Interruptions)... 

SHRI TIRUCHI SIVA: Sir, he has to speak something which is real ...(Interruptions)... He 
cannot make allegations like this ...(Interruptions)... It is not correct. 

MR. DEPUTY CHAIRMAN: Mr. Siva, what is that I can say. Is it unparliamentary? 
...(Interruptions)... No ...(Interruptions)...  

SHRIMATI VASANTI STANLEY (Tamil Nadu): Sir, we did not object him. ...(Interruptions)... 

SHRI TIRUCHI SIVA: Sir, how can he say when he cannot substantiate that 
...(Interruptions)... He cannot make accusations like that ...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: What is this? Can I tell the Member to speak in this way or don't 

criticise? ...(Interruptions)... What do you expect the Chair to do? ...(Interruptions)... No, no, 

unless it is unparliamentary, the Chair will not interfere in what he speaks. 

SHRI TIRUCHI SIVA: Sir, if he speaks like this, the House would be disrupted like this 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: No, no. Mr. Siva, please sit down. No, no. 

SHRI TIRUCHI SIVA: What he speaks does not have any basis ...(Interruptions)... It is not 
warranted ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)... He has not yielded. 

...(Interruptions)... Nothing will go on record. ...(Interruptions)... Please don't disturb. 
(Interruptions) Mr. Malaisamy, please confine yourself to the President's Address. 

...(Interruptions)... 

DR. K. MALAISAMY: I hope, the Chair will keep in mind how much time of mine has been 
wasted and will accordingly compensate. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Now, you don't waste time. The time wasted in disruptions will be 
kept in mind and accordingly time will be given to you. ...(Interruptions)... You stick to your time 
and conclude in time. 

DR. K. MALAISAMY: I am inclined to say that at a number of places. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: You have been left with only five minutes. ...(Interruptions)... 

DR. K. MALAISAMY: At a number of places, the houses in the Samattuapurams have 

developed cracks. They are falling. This is the information that I have got. I can even cite the. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: This is a Motion of Thanks on the President's Address. 

...(Interruptions)... Please sit down, Mr. Siva. ...(Interruptions)... Mr. Malaisamy, why do you 
want to waste your time like this? ...(Interruptions)... 

DR. K. MALAISAMY: Sir, leave it apart, I am coming to an important point. What I am trying to 

say is, irrespective of the Central Government or a State Government, the governance should be 

improved. After having seen for several years, we have come to a conclusion that the scheme is 
wrong. I don't know what is wrong with it, whether your mission is wrong, whether your system is 

wrong, whether your people are wrong, we don't know. But something is wrong somewhere. 
...(Interruptions)... That is my point. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Please don't interrupt. ...(Interruptions)... No, that is not allowed. 

...(Interruptions)... 
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DR. K. MALAISAMY: Sir, coming to subsidy and free doles, my honest impression is that that 
one must be made to work and should be duly paid instead of giving him left and right. The subsidy is 

the greatest menace of the country. It is the taxpayers' money. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Malaisamy, you are left with three minutes more. 

...(Interruptions)... After that, you will not be given any more time. ...(Interruptions)... 

DR. K. MALAISAMY: Sir, now, I come to a very important point that the President's Address 
has slightly omitted. It is regarding the internal security. I would not speak much on this. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: The next speaker is Shri Ranjitsinh Vijaysinh Mohite-Patil. 
...(Interruptions)... 

DR. K. MALAISAMY: After the Mumbai blasts, after the Pune blasts, everyday something is 

happening somewhere. I mean, the only solace is that the hon. Minister says that he is very active. 
He is every active in the sense that he is able to make statements here and there and telling this and 

that, I mean, his presence is felt. But when he is active, the terrorists, the extremists, the naxalites, 

the Maoists are much more active than him, with a result so many things are happenings. We are 
very much afraid what is going to be their next target. The Government says that it is taking this 
measure and that measure. What I am trying to ask is that terrorism or naxalism or the threat to 

internal security is not today's affairs or yesterday's affair, it has been there for years and years and 

we have just been told that Govt. are taking measures for all these years. How long will we take to 
see that it is controlled? Something is wrong somewhere. ...(Time-Bell rings)... 

MR. DEPUTY CHAIRMAN; Now, Shri Ranjitsinh Vijaysinh Mohite-Patil 

DR. K. MALAISAMY: We need a leader with political will. ...(Interruptions)... We need. 

...(Interruptions)... 

MR. DEPUTY CHAIRMAN: It will not be recorded. ...(Interruptions)... I am helpless. 
...(Interruptions)... Mr. Shri Ranjitsinh, you please start. It is your time that is being wasted. 
...(Interruptions)... It is over. ...(Interruptions)... I have called the next speaker. 

...(Interruptions)... Mr. Malaisamy, you are a disciplined Member. You must follow the rules. 

...(Interruptions)... No; no. ...(Interruptions)... No consideration. We have to carry on the House. 

...(Interruptions)... No, Mr. Malaisamy, please don't break this rule. ...(Interruptions)... Nothing 

will go on record. ...(Interruptions)... Nothing will go on record. ...(Interruptions)... Why are you 
speaking? Nothing is going on record. ...(Interruptions)... Mr. Shri Ranjitsinh, You have got seven 
minutes. You have to complete in seven minutes. 

SHRI RANJITSINH VIJAYSINH MOHITE-PATIL (Maharashtra): Mr. Deputy Chairman, Sir, I  
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rise to support the Motion. The President's Address is an important event and sets the agenda for 
the Parliament. It is a vital channel of communication between the Government and the Parliament. 

Mr. Deputy Chairman, Sir, I am happy that the hon. President's Address, while outlining the 

efforts and achievements of the Government also mentions about the critical challenges to our 

nation-building efforts. Through this debate, all sections of the House should endeavour to provide 

some inputs to the Government to address these challenges. 

Mr. Deputy, Chairman, Sir, the Address has one very illuminating aspect, that is, emphasis on 

education, as a critical factor to accelerate inclusive growth. With this in view, the Government has 

made significant investment in primary education through Sarva Shiksha Abhiyan and Mid-day Meal 

Programme. The Right of Children to Free and Compulsory Education Act 2009 has been notified. 

We need to move faster in this direction as universalisation of primary education will play a very 

important role in addressing the problem of child labour, abuse of child rights and so on. The biggest 

relief, I would say, is the strength and resilience of our economy and the economic policies which 

could minimize the impact of the global economic crisis. The Government deserves our whole-

hearted compliments. Our economy is growing at the rate of 7.5 per cent. The way our economy is 

growing, I have a feeling that we would touch double-digit growth in not too distant future. Having 

said that, I would like to emphasize that we need to attach top priority to our agriculture to maintain 

its growth momentum. Scientific innovations on farm inputs and biotechnology must continue 

through R & D. 

Hon. Deputy Chairman, Sir, through you, I would like to thank the Government for taking 

initiatives for cleaning the "Ganga", the lifeline of our country. But, at the same time, Sir, I would 

also request the Government to include in the plan other rivers also, especially 'Bhima River', flowing 

through Solapur district, wherefrom I come and which was once considered the lifeline of the people 

of Solapur district. That river has now become a dumpsite for sewage and effluents. Since the water 

of the river is used for drinking and irrigation purposes, the polluted water of the river has started 

affecting the health of the residents of Pandharpur. Mr. Deputy Chairman, Sir, conservation of rivers 

is a dynamic activity, with the ever-increasing pollution load due to increase in population. The 

population residing along the banks of Bhima river is expected to be around 30.90 million by 2030. 

Hence, I earnestly request the Minister of Environment and Forests to include 'Bhima river' under the 

National River Conservation Plan (NRCP) so that with adequate assistance, proper sewage 

infrastructure is created besides devising a long-term 'Conservation-Plan' to prevent pollution from 

entering the 'Bhima River'. 

Another area is the youth development. While the role and contribution of the youth is of vital 

importance in all countries, it is, particularly, significant in a country like India where the proportion of 

youth in the country's overall social and demographic profile is continuously increasing. According to  
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the 2001 Census, there were approximately 355 million people in the age group of 15 to 35. About 74 

per cent of them live in rural areas. The number is expected to rise to approximately 510 million by 

2016. Both the Central and the State Governments need to harness the energies of this large group 

by providing them with adequate infrastructure of world standards for excellence in sports at national 

and international levels. However, organized efforts appear to be forthcoming at the national level to 

tap the potential of the Youth. Youth are the foundation for the development of our country. Unless 

emphasis is laid on the youth programmes and unless youths are put on the right track and right 

direction, the ultimate goal of nation building cannot be achieved. 

Mr. Deputy Chairman, Sir, another area which I would like to highlight is to integrate computer 

technology, Information and Communication Technology (ICT) in Teaching-Learning process/Class 

Room Transactions in our schools. I would only request that it should be made an integral part of 

Sarva Shiksha Abhiyan where there should also be a provision to provide CDs, training for block 

resource persons/teachers and assistance for monitoring and research. 

Finally, hon. Deputy Chairman, Sir, I would like to see the President's Address as a document 

which has captured the spirit of good governance. It has been articulated with a sense of sensitivity 

and seriousness on the part of the Government to issues of price rise and security; with a sense of 

equity and empowerment of the women, dalits and minorities, with a sense of long-term vision for 

infrastructural development and technological modernization, besides the issues concerning climate 

change and energy security. The Government is conscious of its responsibilities. We need to 

strengthen its hands. With these words, I thank you Mr. Deputy Chairman, Sir, for having given me 

the opportunity to participate in this Motion in this august House. Sir, I support the Motion. Thank 

you. 

DR. ASHOK S. GANGULY (Nominated): Mr. Deputy Chairman, thank you very much for this 

opportunity. 

It is for the first time I sat in the Central Hall to listen to the President. I usually listen to the 

President's speech on television. So, it was a different experience and I consider the speech as an 

outstanding one because it dealt with clear blue skies to the future of India. But there are also a few 

black clouds as well. 

Her opening remarks regarding the recent killings in Pune and in West Bengal define the 

serious challenges that this country faces. However, the positive part is that during 2008-09 while the 

world went through a turmoil of a slowdown, India managed to weather the storm. It had to take 

several measures and some of the measures will have to be gradually withdrawn. 

The special importance of the NREG Act was felt during that year. It is not a perfect 

programme  but  it  is  a  programme  with  the  largest impact in the history of independent India. The  
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food security remains a challenge. What if we have another drought! I think, these are the issues that 

we have to consider because food security will continue to remain a challenge unless we take 

enormous steps for the Second Green Revolution. And that brings me to the issue that Mr. N.K. 

Singh spoke about in his speech and that is the challenge of governance how to deliver the schemes 

to the people who deserve it most. Sir, I don't think we have a very clear answer to this challenge. I 

will come back to that in a moment. 

Then, there is the urban challenge. I come from Mumbai. The problem of transportation and 

communication is enormous but even the greater problem is that of slums. I was delighted to read in 

a paper’ either yesterday or today’ a news item Tamil Nadu initiative to be slum-free through a 

housing programme’ and I think that Tamil Nadu might lay the foundation of how the other Metro 

cities might approach this problem. 

The other thing that the hon. President referred to is the need for rapid development of the 

North-East States. The North-East States, are the most sensitive and the most strategically 

important States for our country, and, yet over the years, we have not been able to break the 

Gordian Knot in order to provide adequate development in the North-East States. I think, it has to be 

taken seriously. The challenges from China, the challenges from Bangladesh, the challenges from 

Nepal are not inconsiderable. Finally supporting the minority community, in order to enable them to 

join the mainstream, remains another challenge. These are some of the dark clouds in the blue sky 

scenario that the President described. 

The biggest opportunity – India, has been described, as a young country; with largest number 

of people under the age of 25, Investment in education and making universal education a reality is 

going to be the key that will accelerate India's future prosperity. We must also agressively in research 

and development. We must invest in significantly more in higher education, as the President said, 

and also welcome the participation of globally-renowned and quality academic institutions. The 

challenges of climate change provides both an opportunity as well as a threat. We have to invest in 

new technologies so that technology security will allow us to deal with the rest of the world as equals 

rather than as recipients of green and environment friendly technologies. 

India's oil and gas finds particularly in the last few years have been spectacular, but much 

remains to be done. I think it is a tribute to the Petroleum Ministry and to the private sector in India 

that we are discovering more oil, discovering more gas than ever before. However, the laying of new 

roads is going to require far more speed than we have achieved until now because roads, in addition 

to  the  railways,  will  fluidise  the  rural  economy  and  remove  the  intervention  of the middlemen in  
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negotiating the terms of trade between the rural producer and the urban consumer. The wealth must 

go back to the rural producer and the roads are going to play a very important role in making this 

happen. Water security is going to be another major challenge and I don't think we have done 

enough in order to deal with water security. The Ganga Project remains on the paper. I don't think 

the Ganga and Yamuna Clean-up Projects have received the kind of attention that they deserve to 

receive and I am glad that the hon. President has raised the issue of the Ganga Project. 

Sir, the Indian masses suffer from major legal backlogs. The plight of the common litigant is 

pathetic in this country. I hope that the legal reforms that are being proposed will come to fruition. 

Secondly, I think the National Rural Mission has an enormous task ahead of it. I think, my colleague 

from the other side had talked about the Rural Health Scheme. The Rural Health Scheme is going to 

hold the key to the future generations' prosperity in this country. What liberalisation has done in this 

country is to release the productive energy of younger people. Therefore, the wealth creation that is 

happening in this country is by people about whom we do not read in the newspapers; we do not see 

them, and it is their entrepreneurship and innovation that is changing the scenario in this country. We 

must enable young people to achieve their highest potential because we are going to be one of the 

major economies in the world, and we must now start behaving as a major power rather than what 

we were during the last 60 years. And this is proven by the fact that India will play a more and more 

visible and important role in the G-20 in deciding the world economic order. This used to be G-5, 

then it became G-7 and then G-8. G-20 is the recognition that countries like India, Brazil, Russia, 

South Africa and China are now going to play a far greater role than they have ever played in the 

history of the global economic order. The next 15 years will transform India economically and socially 

and that is what is going to be of fundamental importance in helping eliminating poverty and illiteracy 

and advancing human health and well being. And it will also be the major instrument in achieving 

equitable growth and prosperity. I think, the President's Address, which I sat and listened to for the 

first time, has given the signal that India is on the move; India will continue to be on the move. I 

consider myself privileged to be a part of this House, to be a participant and to watch India achieve 

its potential after sixty years of Independence. In the next 10-15 years we all have to cooperate and 

collaborate for India to achieve the greatness that was always its due but had avoided us in the past. 

I thank you, Mr. Deputy Chairman, for giving me this opportunity to support the Motion of 

Thanks to the hon. President heralding a glorious future for this country, but we have to acknowledge 

are that there are a lot of things that we have not been able to achieve, I hope the Prime Minister's 

Office is going to activate the DMU, the Delivery Monitoring Unit, because accountability is going to 

be the challenge that we face and I don't think we have a very clear answer there, as yet. 

Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Shri Manohar Joshi; you have eight minutes. 
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SHRI MANOHAR JOSHI (Maharashtra): Mr. Deputy Chairman, Sir, I am thankful to you for 

having given me an opportunity to speak today on the President's Address. 

At the outset, I would like to draw the attention of the House to two sentences spoken by the 

hon. President in her speech. The first point that she had made was that all Members would dedicate 

themselves to making this decade a glorious period in our country's march towards prosperity. She 

started with this and ended her Speech by quoting Pandit Jawaharlal Nehru's sentence, "the service 

of India means the service of the millions who suffer. It means ending of poverty, ignorance, disease 

and inequality in the country." Mr. Deputy Chairman, Sir, both these sentences are indeed good but 

the question is: Have we been able to make the mind-set of people of our country to that effect? 

According to me, unfortunately, that is not being done. Sometimes I think whether the dream that 

Pandit Jawaharlal Nehru had seen will come to truth or it will remain only a dream. Her Excellency, 

the President, referred to the terrorist attack in Pune at the beginning of her Speech. We all know 

about it that in this attack 17 people died and 47 people received injuries and some of them are in 

hospitals. Somebody left a bag containing explosive devices in the premises of German Bakery and 

the blast took place. There was tension all over the country and particularly all over the State of 

Maharashtra. The intention of the terrorist, who attacked Pune, might be to stop the discussion 

between two Foreign Secretaries. I do not understand why the Government did not become wise 

after the attack of 26/11 in the city of Mumbai. Therefore, the incident of terrorist attack has again 

become an important question in the country. This is also surprising that the statement made by the 

hon. Home Minister and the hon. Chief Minister of Maharashtra is different. The Home Minister said 

that he had given information that there is a possibility of such attack in Maharashtra State and 

particularly in Pune. I would like to know from the Government what steps the Government of 

Maharashtra had taken to stop such an attack. 

It is also surprising how these contradicting statements from the Home Minister and the Chief 

Minister of the State have come. Sir, I raised the issue in the meeting with the Chief Minister and the 

Chief Minister categorically said that he had no information to this effect from the Central 

Government. More surprisingly, the Home Minister of the State did admit that there was information 

about such attack, either in Pune or in the periphery of Pune. Sir, I do not understand what type of 

Government we have. The Government does not know, unfortunately, that at such a time of crisis 

the Central Government and the State Government must speak in one voice. 
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 Unfortunately, this is not happening. The hon. President referred to the zero tolerance of terrorist 

activities as our principal  

policy. I am sure that after reading this any citizen would be happy. But after reading this, my 

question to the Government of India is: Can the Government make a positive reply tomorrow in this 

House by giving an assurance of safety to every individual which is the fundamental right, that is, the 

right to live? 

Sir, apart from all other things, which we don't have, the right to live is the basic right of every 

Indian, and the Government is not considering that this right of every citizen has to be protected. Sir, 

unfortunately, this did not happen, and, therefore, practically, during the last one year, we find that 

after every one or two months, there was either a bomb blast or attack by the terrorist by some 

weapons. And, what is necessary? I just now read a statement of Mr. Saeed who made a statement 

in Pakistan that they must come together and attack India. If this is happening, that means that those 

terrorists, who are attacking India, are also supported by Pakistan Government. Therefore, it 

becomes indeed necessary that we also take a bold stand. Sir, we have seen what is happening in 

Israel. If anyone does any mischief with a small country like Israel, immediately Israel launches aerial 

attacks on the mischief monger. Why is it not happening in our country? Sir, this country has waited 

for a long time. And, I expect that if a further attack is made, the Indian Government must 

immediately order the Air Force for bombing the terrorist camps in Pakistan. There is no use of any 

discussion in future. We have discussed a lot with the representatives of Pakistan, with the 

Government of Pakistan, but I am sure the language which Pakistan will understand is the language 

of brave people, but I have no hope that the Government will act bravely in this matter. Therefore, 

this situation has to be handled strongly, carefully and with total dedication of saving the lives of our 

people. 

I would not like to talk much about aam admi because I know that number of my previous 

speakers have spoken about it. But, what happened? Mr. Sharad Pawar, who is the concerned 

Minister, has said that the responsibility of rising prices is not... 

MR. DEPUTY CHAIRMAN: Please conclude. Your eight minutes are over. 

SHRI MANOHAR JOSHI: He has mentioned that it is the responsibility of the entire Cabinet 

and not only his responsibility. What is the necessity of saying this? When the portfolios are divided, 

everybody has to accept his responsibility. But, unfortunately, the Agriculture Minister is not 

prepared to do that. And, in the  
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meantime, the prices are also rising. Sir, in all walks of life, the Government has failed. Therefore, I 

think, what Najmaji said here, the hon. President should not say, 'my Government'. She should only 

say, 'Government', and that should be enough. 

Sir, I would mention about the electricity. There is no sufficient supply. People are suffering. 

Regarding health services, I would mention only one point that in our country, the people are dying 

for want of medicines and for want of proper treatment. I do not know whether the Government has  

any plan to make improvement in this situation. Sir, I would only mention in this House that I had 
introduced a scheme in Maharashtra which is still going on, called the Jeevandayi Yojana. This 

scheme sees how the people below the poverty line will get a free treatment in municipal and 
government hospitals. If I can do this in the State of Maharashtra, I do not understand that why this 
cannot be done by the Government of India. 

MR. DEPUTY CHAIRMAN: Please conclude. 

SHRI MANOHAR JOSHI: If this is done, then only, the people will be saved. 

I would also like to say about a few problems of Maharashtra which are not being resolved for 

a number of months and years. Sir, particularly, I would like to refer to the city of Mumbai, from 
where I get elected every time. Sir, in Mumbai, there is a danger of water supply. There is shortage of 
water supply. No drinking water is received by the municipal corporation. New schemes are needed. 

The Chief Minister and the Municipal Corporation have written to the Government of India. The Chief 
Minister wrote on 5th February, 2010 that a scheme similar to the scheme in Chennai to solve the 
problem of shortage of drinking water should be put in place by sanctioning a special grant. But, Sir, 

this scheme is not being put in place. Therefore, my request to the Government is to look into it 
immediately. 

MR. DEPUTY CHAIRMAN: Please conclude. There are other speakers also. 

SHRI MANOHAR JOSHI: Sir, I will conclude in one minute. Therefore, Sir, this has to be 
looked into. Sir, there are different regions in Maharashtra, and, for every region, a Board is created. 
But I am sorry to say that the Konkan region which is most backward region is totally neglected. A 

demand has been made by the State Government to the Central Government that Konkan region has 

to be provided with a Konkan Board, and, I think, the Government will look into it. 

Last but not the least point is the Maharastra-Karnataka border issue. A delegation of my 

Party, Shiv Sena met the President of India on this issue. We requested her to took into this long 
pending issue. Let the Prime Minister call both  

 

 

 

 



 304

the Chief Ministers to discuss this issue. I am sure that if this is done the problem will be resolved. 

Sir, my last sentence is that the people are not interested in big things. Yesterday, Prof. Kurien 

referred to a number of things, namely, Chandrayaan etc. People are interested in food, water, 
medicine, awas, and such things in the interest of the nation. I hope the Government will look into it, 

and, therefore, it is very difficult for me to support the Address given by the President which has no 

base. Thank you very much, Sir. 

MR. DEPUTY CHAIRMAN: Mr. Mysura Reddy. You have seven minutes. 

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir, I will complete it within time. Sir, even 

though the debate is customary, I will utilise this short and brief opportunity for making only one 

issue, which is the burning issue in the State of Andhra Pradesh. Sir, in the Presidential Address, in  

para 4, the hon. President has said, "My Government has sincerely worked towards deepening our 

federal polity". The Constitution makers were also conscious about the federal polity. Sir, through 
you, I would like to bring to the notice of the hon. Prime Minister the proviso to the article 3. While 

moving the proviso to the article 3, the Mover, K.T. Shah in the Constituent Assembly on M 

November, 1948, said, "Any question which relates to the alteration of the present units, their 
territories, boundaries or name should begin with the people primarily affected, and, should not 
come from the authority or power at the Centre." 

Sir, while moving the official amendment also, Dr. Ambedkar, the Chairman of the Standing 

Committee said, "I have not the least doubt about it that the method of consulting, which the 

President will adopt, will be to ask either the Prime Minister or the Governor to table a resolution 

which may be discussed in the particular State legislature which may be affected, so that ultimately 

the initiation will be by the local legislature and not by the Parliament at all." Even the Constitution 5th 

Amendment Act carries the same spirit. But the Home Minister made a statement on 9 December 

2009 and also made a statement in reply to the Unstarred Question No. 25 on 24.2.2010 saying that 

"Appropriate resolution will be made in the State Assembly". This statement clearly encroaches 

upon the Presidential powers. This is against the spirit of the proviso of Article 3 of the Constitution. 

Sir, one more point is, based on this, the Government Andhra Pradesh also appointed a Committee 

to go into the subject vide G.O.M.S. No. 93 dated 28.2.2009. When this process is underway, the 

statement of the Home Minister encroaches upon the State legislature, that is, the  
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State legislature procedure and conduct of business which is the sovereignty of the State legislature. 

This is recognised umpteen times by the Parliament also. I don't want to comment on the MP's 

hunger strike. Whether this hunger strike is like Pottisriramulu-type of hunger strike or his own 

trademark-type of hunger strike, I don't want to comment on that. I strongly feel that the Home 

Minister could have explored various other conciliatory measures to stop this hunger strike. Instead 

of doing that, he gave a hasty statement which created fervour in Andhra Pradesh. 

Sir, as my colleague, Akhilesh Gupta, pointed out, the Chief Minister of Uttar Pradesh has 

written three letters to the Prime Minister for dividing the State of Uttar Pradesh into five smaller 

States, Paschimanchal, Purvanchal, Bundelkhand, Central Uttar Pradesh and Sonbhadra. There 

were demands also for the formation of smaller States from Maharashtra and also from Tamil Nadu. 

But no initiation was taken up. But in respect of Andhra Pradesh, without Cabinet approval, he made 

a statement for separation of State and gave a direction to Andhra Pradesh Legislature to pass a 

Resolution. This clearly, Sir, is his pre-determination. To substantiate this, I will quote one more 

example. In his book, 'A View from Outside1, on page 223, he says, "In my view, there is a strong 

case  for  the  creation  of  Vidarbha  out  of Maharashtra population 9.67 crores and Telangana out of  

Andhra Pradesh population 7.7 crores. Uttar Pradesh and Bihar should also be further divided". This 

Article also substantiates his pre-determination. I know the allocation of portfolios and departments 

is the prerogative of the Prime Minister. But, Sir, to maintain the federal polity and for Constitutional 

purity and political correctness, I request the Prime Minister to allocate the Centre-State division to a 

Minister who does not have a pre-determined mind or pre-conceived views about the smaller States. 

This act will create confidence, faith and trust among the three regions, that is, Andhra, 

Rayalaseema and Telangana. This is the usual practice, Sir. In any conciliatory process, when there 

is a conflict of interest, the conciliator always goes out of the conciliation process. There is also a 

recent example when a Supreme Court Judge withdrew from a case. That is why I request the Prime 

Minister to reallocate this Centre-State division to some other Minister or suo motu I am requesting 

the Minister to relinquish this Department. No Minister is sitting there to note down the points, Sir. 

MR. DEPUTY CHAIRMAN: No, no, there is a Minister. ...(Interruptions)... Everything is on 

record. Don't worry. ...(Interruptions)... 

SHRI M.V. MYSURA REDDY: The allegation is against the Minister who belongs to Tamil 

Nadu. Thank you. 
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MR. DEPUTY CHAIRMAN: Now, Mr. Rajniti Prasad. You have seven minutes. 

ी राजनीित साद (िबहार) : सर, म कल बोलूंगा, आज मेरी तैयारी नहीं है। 

MR. DEPUTY CHAIRMAN: Okay. Mr. Rahul Bajaj. 

SHRI RAHUL BAJAJ (Maharashtra): Sir, I stand here to support the Motion of Thanks on the 

President's Address. At the outset, I would like to support the Government for the very effective and 

prompt action that it took when the global economic meltdown took place from September-October 

2008. Because of that, many people have said before, Sir, we have grown at 6.8 per cent when the 

developed world had a negative rate of growth. We have now become a key engine of growth for the 

world economy apart from China. But because of our large market, a growing market, now we are 

helping the global economy improve. Of course, Mr. Deputy Chairman, Sir, we all know that the 

global economy is not yet completely out of the woods. We have tremendous amount of 

unemployment and countries like Greece, Portugal, and maybe even the United Kingdom may be in 

for further trouble as they say a W-type depression may take place, especially when they start 

withdrawing the fiscal stimuli which they had provided in trillions of dollars. The same thing has 

happened here in our Budget and I would speak about that when we have a discussion on it. 

Mr. Deputy Chairman, Sir, the dangerous situation partly of the world economy can further 

upset our exports in the coming year. So, we have to be very careful about the timing and the extent 

of the withdrawal of stimulus, I will speak about it in the next week or whenever the discussion on the 

Budget takes place. 

We also have to note, Sir, while the Government took prompt action when the growth rate of almost 

nine per cent over the previous five years, barring one year, fell due to global meltdown, it was due to 

the Indian people, the Indian entrepreneurs, industries, services, every field, even the farmers, that 

we survived it. This is not because of the Government; the Government did what it had to do. But it is 

because of the Indian people. We have had a very low rate of growth in agriculture last year rather 

negative rate of growth. It is not because the farmer is garbar or he is weak. It is because he does 

not get power; he does not get water. If he gets those things and is not dependent only on a weak or 

a bad monsoon, our farmers are weaker than nobody else. 

But we have some challenges. Many have been referred to. I will, of course, have to refer to a 

challenge with respect to security. Apart from being an Indian, I do 
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 come from Pune. It has been referred to earlier. We know what happened in Pune recently. I atmosj 

feel that was a terrorist attack in which 17 people died and many more injured. But I feel our security 

is threatened in the longer term more by Maoists and Naxalites than by terrorists. We have to handle 

terrorists only firmly and strongly. We have to, of course, handle the internal problems of Maoists and 

Naxalites firmly, but we have to also look at their genuine problems whether poverty, lack of 

development, etc. Some don't believe in that. Others do. But, again, what bothers me is, if I may 

say so, with all due respect to some or a few of our so-called human rights activists, they don't worry 

about the human rights of the victims. They are only worried about the human rights of the attackers. 

This is not acceptable. We have to be firm. Yes, take care of the legitimate problems. We have 

poverty. We know that. But it cannot be solved overnight. 

Regarding the poverty of India, various figures have been referred to, including from my friend 

Arjun Sengupta's report. It is not going to disappear in two or three or four or five years. Does that 

mean that everybody has the right to take law in his own hands? No. On the one hand these people 

have to be helped. On the other hand they need to be handled with firmness. Second problem is 

this. ...(Interruptions)... 

MS. MABEL REBELLO: Sir, ...(Interruptions)... 

SHRI RAHUL BAJAJ: Sir, I am being interrupted by my colleague, Ms. Mabel Rebello. So I 

want two more minutes to speak. I will visit Jharkhand to make her aware of what is happening in her 

State, partly because of population. It is an old subject. 

I come from a family frorm Wardha. I grew up there. When I was young I heard Gandhi and 

Vinoba. Vinoba used to say like an old rishi that every child, who comes into this world, comes with 

only one mouth, but two hands. He can produce more than what he can eat. I have also recognise 

that we do not want coercion. We suffered that during the emergency. But that apart, no coercion. 

It is not acceptable. Having said these two points, we are not a small country of two million people. 

We have a billion people. That is more than enough. We are more than a billion people. We cannot 

afford more. We have to encourage small families. I have no time to explain as to how. But, there has 

to be an incentive to small families and a disincentive to bigger families. 

Sir, I support all Government programmes for the poor, whether it is Mahatma Gandhi National 

Rural Employment Guarantee Programme, Sarva Shiksha Abhiyan,  
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various subsidies through PDS, etc. But, it has been said often before that we need good-

governance. These things don't reach poor. First, there has to be only merit subsidy and for the 

people below the poverty line. Why should those who use Mercedes get any benefit? But that apart, 

whether to give it directly into the bank account or by vouchers, I have no time to go into that. There 

is so much corruption and inefficiency. Everybody knows that it has to be tackled from top to 

bottom. ...(Interruptions)... By saying, yes, yes, nothing will happen. Performance is not being 

rewarded. Inaction or dishonesty is not being punished. Nation can only progress when the 

productive people are supported, when the people of integrity are supported and not that, we don't 

want to do that but, for various reasons, that is not happening. 

Mr. Deputy Chairman, Sir, our growth essentially is domestic demand led growth. So, we 

must encourage investment; we must encourage creation of demand. The Government and even the 

Finance Minister said in one of our meetings that it must provide infrastructure, maintain law and 

order and produce a conducive environment for Indian people to function, produce wealth and 

produce employment. Sir, we still have unspeakable poverty and the only solution, I repeat the word 

'only', is to provide everybody 'productive' employment and I would underline 'productive' four 

times. Digging a well and filling it up and paying him may give him money today to eat, but it does not 

help the nation. He must create assets. How to do it, I don't have time to go into that. 

Mr. Deputy Chairman, Sir, poverty can derail a society or its economy very quickly. We don't 

have much time to deliver to our people, especially the weaker sections. Government should not 

forget that. Sir, we have learnt in the last 30 years that for the people, there is always an alternative. 

Let us not be arrogant. We have no reason to panic. But, we neither have any reason to be 

complacent to congratulate ourselves. We have to constantly reinvent, reinvent the basis of our 

prosperity and that itself will also help you get votes. And, Sir, when I talk of votes, there is no time to 

go into the details, but for heaven's sake, why don't the major parties, the BJP, the Congress and 

others get together for electoral reforms. I have no time. Sir, I have only two points. I am not getting 

into the legality. Do not give tickets to known criminals. एफ.आई.आर. फाइल नहीं िकया, ऐसा नहीं िकया। 

These  are  only  excuses.  In  the  constituency, we know who is a criminal. Do not give him a ticket.  

Second point, Sir, is regarding Assembly and Parliament elections. I am not talking of Panchayat, 

but Assembly and Parliament elections, like in 1952, 1957, 1962 and 1967, once in five years and 

simultaneously. Now, no difficult decisions can be taken. Like in 2010  
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 Bihar; 2011 - West Bengal Tamil Nadu and Kerala; 2012 - U.P. Assembly and Parliament elections 

should be simultaneously once in five years. This will partly solve the black-money problems. You will 

need less money and we may be able to bring in better governance. Thank you very much, Sir. I 

support the Motion of Thanks on the President's Address. 

MR. DEPUTY CHAIRMAN: Thank you. Now, Shri Kumar Deepak Das. You have three minutes. 

...(Interruptions)... He is the last. He will not be there tomorrow. He has made a request. 

SHRI KUMAR DEEPAK DAS (Assam): Sir, I would like to draw a few observations in 

connection with the Motion of Thanks on the President's Address which are not reflected in the 

speech. Sir, I am directly connected with the development of North-East Region. The North-East 

Region needs a massive increase in investment as well as significant improvement in productivity. 

There is a need of development based on harvesting the natural resources of the region. When this 

region received growth rate of State Gross Domestic Product (SGDP) equal to the national average, 

we have only spent more than sixty years of independence, we are far behind in comparison to the 

other parts of the country. Sir, we are talking about improving the law and order situation in the 

country. Military, paramilitary, CRPF, all these forces are for tackling the situation. I would like to 

know whether the situation has really improved! Yes, I do agree that there is less number of bomb 

blasts, kidnappings and murders by the terrorist groups, but, what about other groups? In Delhi 

itself, girls from the North-Eastern region are not safe. On 3 March, 2010, the Minister of Home 

Affairs has given the statistics. But these incidents are increasing year by year. He has stated that 

adequate measures are in place for the safety of the North-Eastern region. Sir, in 2006, murder was 

nil, in 2007, one, in 2008, two, in 2009, three. It is connected only with girte, women of the North-

Eastern region at Delhi. Rape cases, in 2007, one, in 2008, one, 2009, five; molestation cases, in 

2006, two, in 2007, two, 2008, four and in 2009, nine. Every day, this kind of torture on the North-

Eastern region women is increasing but no action has been taken by the Central Government till 

date. 

Sir, in case of price rise, the Centre is providing various excuses. In the middle of 2008 when 

the food inflation intensified, it was said that it is a seasonal phenomenon that would pass in a period 

of few days. After some time, the Finance Minister stated that inflation was the outcome of economic 

growth. Subsequently, in 2009, when the country witnessed deficit monsoon, it was stated that it 

was  because  
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 of  low  production.  The  Union  Food Minister even put the blame for increase in food  

prices on the State Governments. The Government has totally ignored the plight of the farmers. The 
Government policies are going horribly wrong and not performing. The Government has allowed the 
multinational companies to do business in the retail sector. It has signed free trade agreement with 

the South East Asian Nations (ASEAN) without thinking of repercussions. 

Sir, in the North Eastern region, a massive plan has been taken up for generating 55,000 
megawatt power in this region by setting up around 100 projects and given permission to such 

projects hurriedly. These projects being in the highly sensitive region, could inflict irreparable 
damages on the forest cover, induce floods, displace people and even lead to earth quake. The 

Government has forgotten and failed to assess the painful experience of the construction of a mega 

hydel project in the earthquake-prone zone. ...(Time Bell rings)... in China where in May 2008, 7.9 
richter scale earthquake which is believed to be the outcome of the least caring of the proper 
planning accompanied by the scientific studies. This dam which has been constructed in the upper 

stream of the river Brahmaputara, that should be stopped for the safety of the people, their lives and 

properties. With these few words, I conclude my speech. 

________ 

  RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE 

MR. DEPUTY CHAIRMAN: I have to inform the House that the Business Advisory Committee 
at its meeting held on the 4 March, 2010 has allotted time as follows for Government Legislative and 
other Business:- 

Business Time allotted 

1. Consideration and return of the Appropriation  
 Bills relating to the following Demands for  
 Grants, after they are passed by Lok Sabha:- 

(iii) Demands for Grants on Account To be discussed 

 (General) for 2010-11. together with the 

  Budget (General) 

(b) Second Supplementary Demands for 2010-11 for which 

 Grants (General) for 2009-10. Ten Hours have 

  already been allotted. 

2. Consideration and passing of the Constitution Four Hours 

 (One Hundred and Eighth Amendment) 

 Bill, 2008. 

 

 




